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SCC OnLine Bom 6287

Chandrashekar Namdev Sapkale v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine
Bom 1895

Chemtex Engineering of India (P) Ltd. v. Schindler India (P) Ltd., (Alok Aradhe, C.J. and Sandeep V.
Marne, J.), 2025 SCC OnLine Bom 6294

Danish Bhagat v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 1897

Dayanand Dnyaneshwar Pokharkar v. Sadhana Sahakari Bank Ltd., (M.S. Karnik and N.R. Borkar,
J1.), 2025 SCC OnLine Bom 6314

Dhanraj Hiraman Sutar v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC
OnLine Bom 6020

Dheeraj Shrikant Nikumbh v. Deccan College Poona Trust, (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 6296

Durgawadi Coop. Housing Society Ltd. v. Neetal Amonkar, (Bharati Dangre and Nivedita P. Mehta,
JJ.), 2025 SCC OnLine Bom 6285

Franco India Pharmaceutical (P) Ltd. v. Money Magnum Nest (P) Ltd., (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6299

Gajanan Maroti Ghogare v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom
1894

Gajanan Narayan Khatri v. State of Maharashtra, (Ravindra V. Ghuge and Gautam A. Ankhad, JJ.),
2025 SCC OnLine Bom 6295

Ganpat v. Sau. Shobha, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 6048

Gauri Mahesh Nalawade v. Managing Director, (Chandrashekhar and Manjusha Deshpande, JJ.),
2025 SCC OnLine Bom 6313

Gulam Musthapha v. Balwantrao, (B.P. Deshpande, J.), 2024 SCC OnLine Bom 6056

Gururaj Santoshrao Tammewar v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri,
JJ.), 2024 SCC OnLine Bom 6050

Harshvardhan B. Godse v. State of Maharashtra, (M.S. Karnik, J.), 2024 SCC OnLine Bom 6022

Hitesh Ramniklal Shah v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine
Bom 5960

Irani Beg Sadekh Talib v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.),
2024 SCC OnLine Bom 6058

Javed Dastagir Kazi v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC
OnLine Bom 6023

Jayant Nanji Davda v. Manohar Keshavji Gogri, (Alok Aradhe, C.J.), 2025 SCC OnLine Bom 6288
Jimmy N. Guzder v. Shyam Narayan Mowya, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 6031
Keshav v. Sunita, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1899

Ketan v. Schedule Tribe Caste Certificate Scrutiny Committee, (Nitin W. Sambre and Abhay J.
Mantri, JJ.), 2024 SCC OnLine Bom 6057

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256835

Krishna Janardan Kale v. Mahadeo Janardhan Kale, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom
6301

Laxmi Organic Industries Ltd. v. State of Maharashtra, (Revati Mohite Dere and Neela Gokhale, JJ.),
2025 SCC OnLine Bom 6286

M.S.E.B. Employees Urja Sahakari Griha Rachana Sanstha Maryadit v. Pune Municipal Corpn.,
(Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC OnLine Bom 6289

Mahadeo Kondiba Bhosale v. State of Maharashtra, (G.S. Kulkarni and Arif S. Doctor, JJ.), 2025
SCC OnLine Bom 6305

Maharashtra SRTC v. Milind Laxman Bhat, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 6041

Mahatma Gandhi Education Society v. State of Maharashtra, (M.S. Jawalkar and Nandesh S.
Deshpande, JJ.), 2026 SCC OnLine Bom 1906

Mahesh Omprakash Pardeshi v. Pune Metropolitan Development Authority, (G.S. Kulkarni and Arif
S. Doctor, JJ.), 2025 SCC OnLine Bom 6298

Mabhila College of Education v. Union of India, (M.S. Karnik and N.R. Borkar, JJ.), 2025 SCC
OnLine Bom 6297

Manoj Gangadhar Burkule v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 1905

Mhalsabai Dattu Pawar v. Suresh Raghu Pawar, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom
6291

Mohansing Mahavirsing Gaherwar v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote,
JJ.), 2024 SCC OnLine Bom 6026

Nagpur Improvement Trust v. Kamal Kumar, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 6046

Namdev Dharma Ghoshe v. Office of District Collector, (Revati Mohite Dere and Neela Gokhale, 1J.),
2025 SCC OnLine Bom 6300

New India Assurance Co. Ltd. v. Minakshi, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 6038
Nimn Painganga Project Division v. Sailani Darga, (G.A. Sanap, J.), 2024 SCC OnLine Bom 6035
Nimraj v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom 6024

Nitesh Sunil Sadbhiya v. State, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2024 SCC OnLine Bom
6029

Nitin Venuprasad Bagdiya v. Baba Qureshi, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 1889

Pandit Vasantrao Ingole v. Divisional Joint Registrar Coop. Soc, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6306

Pandit Vasantrao Ingole v. Divisional Joint Registrar Coop. Soc, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6307

Pandit Vasantrao Ingole v. Divisional Joint Registrar Coop. Soc, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6308

Pandit Vasantrao Ingole v. Divisional Joint Registrar Coop. Soc, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6309

Pandit Vasantrao Ingole v. Divisional Joint Registrar Coop. Soc, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6310

Pandit Vasantrao Ingole v. Divisional Joint Registrar Coop. Soc, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6311

Pandit Vasantrao Ingole v. Divisional Joint Registrar Coop. Soc, (N.J. Jamadar, J.), 2025 SCC
OnLine Bom 6312

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256864

Rajendra Vitthal Shete v. State of Maharashtra, (GS Patel and Kamal Khata, JJ.), 2024 SCC OnLine
Bom 6054

Rajesh Suresh Kambli v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1892

Ramchandra Mahadeo Gargote v. TELCO Employees' Consumers Coop. Society Ltd., (Milind N.
Jadhav, J.), 2025 SCC OnLine Bom 6303

Ramdas Murlidhar Medankar v. State of Maharashtra, (M.S. Karnik, J.), 2024 SCC OnLine Bom
6019

Ramesh v. Union of India, (G.A. Sanap, J.), 2024 SCC OnLine Bom 6033

Ramnath Valiba Sanap v. State of Maharashtra, (M.S. Karnik, J.), 2024 SCC OnLine Bom 6043
Ramratan v. Nanda Ramratan Sarve, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1898
Ratan v. Kailash, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 6047

Robert Gragery D'Souza v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1903
Sachin v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom 6027

Sakharam Abaji Bhujbal v. State of Maharashtra, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 6039

Sandip Bhagwan Dankh v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.),
2024 SCC OnLine Bom 6030

Sanjay Govindrao Koli v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC OnLine Bom 1896

Sant Tukaram Maharaj v. Rachna Ashokrao Sonawane, (A.S. Chandurkar and Jitendra Jain, JJ.),
2024 SCC OnLine Bom 6051

Santosh Mahadu Rakshe v. Pandurang Mathu Khangate, (Sharmila U. Deshmukh, J.), 2024 SCC
OnLine Bom 6045

Sarang Bharat Ghadge v. Coop. Minister, (M.S. Karnik and N.R. Borkar, JJ.), 2025 SCC OnLine
Bom 6317

Saraswati v. National Investigation Agency, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2024 SCC
OnLine Bom 6025

Sarvodaya Shikshan Sanstha v. State of Maharashtra, (M.S. Karnik and N.R. Borkar, JJ.), 2025 SCC
OnLine Bom 6292

Sau. Sakhubai v. Govind, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 6044

Shaligram Shenphadu Patil v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine
Bom 6021

Shivkumar v. Vaishali, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1900

Shripad Digambar Kashalkar v. Shivaji Vilas Ranavare, (Shivkumar Dige, J.), 2024 SCC OnLine
Bom 6036

Smita Bharadwaj v. Nitish Bharadwaj, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 6315
Snehasis Rashbihari Batabyal v. Dolen Acharya, (Gauri Godse, J.), 2026 SCC OnLine Bom 1901

State of Maharashtra v. Navnath Dipa Vetal, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom
1891

State of Maharashtra v. Ramesh Bamnya Tadvi, (M.S. Karnik and N.R. Borkar, JJ.), 2025 SCC
OnLine Bom 6316

Subhash Rambhau Kosalge v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine
Bom 1893

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256875

Sugarcane Producer Vividh Karyakari Sahakari Society Ltd. v. Union of India, (Milind N. Jadhav, J.),
2025 SCC OnLine Bom 6302

Surekha v. Vishal, (M.W. Chandwani, J.), 2024 SCC OnLine Bom 6042

Union of India v. Amruta A. Pansare, (M.S. Karnik and N.R. Borkar, JJ.), 2025 SCC OnLine Bom
6293

Vanita v. Union of India, (G.A. Sanap, J.), 2024 SCC OnLine Bom 6032

Vedanta Ltd. v. Direcotrate of Mines & Geology, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025
SCC OnLine Bom 6290

Vijay Nathu Mirkute v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 1902

Vinod Bhaskarrao Manmode v. Vitthal Rajaram Gulghane, (B.P. Deshpande, J.), 2024 SCC OnLine
Bom 6055

Vishnu Bapu Patil v. Tukaram Yashwant Patil, (Sharmila U. Deshmukh, J.), 2024 SCC OnLine Bom
6049

Vivek Khushal Rangari v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 1890

Calcutta High Court [33]
Akbar Ali v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 1723

Amita Rani Maity v. Shyama Prasad Mookherjee Port, (Amrita Sinha, J.), 2026 SCC OnLine Cal
1719

Amitabha Roy, In re, (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 1701
Benoy Krishna Bala v. Union of India, (Amrita Sinha, J.), 2026 SCC OnLine Cal 1725
Bhaskar Adhikari v. Bank of India, (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 1717

Bidhan Parui v. State of W.B., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine Cal
1714

Bittu Biswas v. Union of India, (Amrita Sinha, J.), 2026 SCC OnLine Cal 1726
Gita Rani Karan v. Govind Mohan, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 1697
Guruprasad Raul v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 1720

Kashi Prasad Jhajharia v. Sarawogi & Sandeep Builders & Developers, (Sabyasachi Bhattacharyya
and Supratim Bhattacharya, JJ.), 2026 SCC OnLine Cal 1712

Kunal Sharma v. Union of India, (Shampa Sarkar and Ajay Kumar Gupta, JJ.), 2026 SCC OnLine Cal
1705

Mineral Exploration Corpn. Ltd. v. Zenith Investment (P) Ltd., (Rajasckhar Mantha and Rai
Chattopadhyay, 1J.), 2026 SCC OnLine Cal 1704

Mohd. Mostafa Hossain v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 1721
Narsingh Ispat Ltd. v. Jwala Coke Industries, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 1703

Pradip Kumar Maity v. Shyama Rani Maity, (Rajasekhar Mantha and Rai Chattopadhyay, 1J.), 2026
SCC OnLine Cal 1706

Purbachal Coop. Housing Society v. Sandhya Sardar, (Sujoy Paul, C.J. and Partha Sarathi Sen, J.),
2026 SCC OnLine Cal 1709

Rahee - GPT (JV) v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 1699
Rahul Baidya, In re, (Kausik Chanda, J.), 2026 SCC OnLine Cal 1700
Rajib Bose v. State of W.B., (Shampa Sarkar and Ajay Kumar Gupta, JJ.), 2026 SCC OnLine Cal 1711

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256884
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256906

-10 -

Rameswara Distributors (P) Ltd. v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026
SCC OnLine Cal 1727

Ranajit Kumar Khalua (Dr.) v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
1718

Salam Sk v. State of W.B., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 1713

Samman Capital Ltd. v. Jagannath Heights (P) Ltd., (Debangsu Basak and Md. Shabbar Rashidi,
J1.), 2026 SCC OnLine Cal 1695

Sridam Mahata v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.),
2026 SCC OnLine Cal 1715

Srigopal Yarn Trading (P) Ltd. v. Mahalaxmi Enterprise, (Aniruddha Roy, J.), 2026 SCC OnLine
Cal 1702

State of W.B. v. Maharshi Commerce Ltd., (Sabyasachi Bhattacharyya and Supratim
Bhattacharya, JJ.), 2026 SCC OnLine Cal 1708

Sukh Chand Ghosh v. State of W.B., (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 1698

Swapan Kumar Saha v. Chandra Sekhar Roy, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1696
Swapna Sarkar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1722

Toimur Ali v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 1724

Union of India v. Bipul Kumar Sarker, (Shampa Sarkar and Ajay Kumar Gupta, 1J.), 2026 SCC
OnLine Cal 1710

Union of India v. Raja Pankaj, (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine Cal
1716

Utkarsh India Ltd. v. Ankur Kumar Mishra, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 1707

Delhi High Court [43]

Aashish v. Directorate General of GST Intelligence, (Prathiba M. Singh and Shail Jain, JJ.), 2025
SCC OnLine Del 10515

Aggarwal Traders v. STO, (Prathiba M. Singh and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del
10502

Aman Sanitation v. Commr. (CGST), (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10503

AV Metals Marketing (P) Ltd. v. Commr. (CGST), (Prathiba M. Singh and Renu Bhatnagar, JJ.),
2025 SCC OnLine Del 10501

Bird Delhi General Aviation Services (P) Ltd. v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025
SCC OnLine Del 10485

CIT v. KRBL Infrastructure Ltd., (V. Kameswar Rao and Vinod Kumar, JJ.), 2025 SCC OnLine Del
10478

Concept Eateries (P) Ltd. v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10486

Critique Communication (P) Ltd. v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine
Del 10483

Devansh Wire & Cables (P) Ltd. v. Commr. (CGST), (Prathiba M. Singh and Shail Jain, JJ.), 2025
SCC OnLine Del 10484

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256970

-11 -

Devender Singh v. Commr. (CGST), (Prathiba M. Singh and Madhu Jain, JJ.), 2025 SCC OnLine
Del 10476

Devi Industrial Engineers v. Commr. (CGST), (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10479

DHL Express (India) (P) Ltd. v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10514

Enviro Tech Ventures Ltd. v. Union of India, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10494

Galaxy Infra & Engineering (P) Ltd. v. Pravin Electricals (P) Ltd., (Avneesh Jhingan, J.), 2026 SCC
OnLine Del 948

Global Tech Fab v. State (NCT of Delhi), (Prathiba M. Singh and Madhu Jain, JJ.), 2025 SCC
OnLine Del 10480

I Money Wallet (P) Ltd. v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10510

Inder Bahadur Singh v. Commr., (Prathiba M. Singh and Renu Bhatnagar, JJ.), 2025 SCC OnLine
Del 10497

Juki India (P) Ltd. v. Capital Apparels Technology (P) Ltd., (Anup Jairam Bhambhani, J.), 2022
SCC OnLine Del 5350

Kamal Rajput v. Union of India, (Prathiba M. Singh and Renu Bhatnagar, 1J.), 2025 SCC OnLine
Del 10504

Madhu Malti Saini v. Rajesh Saini, (Rajneesh Kumar Gupta, J.), 2026 SCC OnLine Del 946

Mahender Chaturvedi v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del
949

Mam Raj Hari Ram v. State (NCT of Delhi), (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10489

Man Industries (India) Ltd. v. Gail (India) Ltd., (Amit Bansal, J.), 2026 SCC OnLine Del 947

Manpar Exim Inc v. DGGI, (Prathiba M. Singh and Renu Bhatnagar, JJ.), 2025 SCC OnLine Del
10505

Metallicz Media (P) Ltd. v. Union of India, (Prathiba M. Singh and Madhu Jain, JJ.), 2025 SCC
OnLine Del 10477

MS Markex Branding Solutions (P) Ltd. v. Commr. of Delhi Goods & Services Tax, (Prathiba M.
Singh and Shail Jain, JJ.), 2025 SCC OnLine Del 10490

Perfect Industries v. Goods & Service Tax Officer, (Prathiba M. Singh and Shail Jain, JJ.), 2025
SCC OnLine Del 10491

Rakesh Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 944
Rohit v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 945

Samarth Traders v. Commr. of Central Tax, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10481

Shambhu Shah v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 943

Shiva Enterprises v. Department of Trade & Taxes, (Prathiba M. Singh and Shail Jain, JJ.), 2025
SCC OnLine Del 10493

South East Asia Co. v. Superintendent, CGST, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC
OnLine Del 10499

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256978

-12 -

St. Patricks Realty (P) Ltd. v. CIT, (Vibhu Bakhru and Swarana Kanta Sharma, JJ.), 2024 SCC
OnLine Del 10015

Stalwart India Alloys Ltd. v. Union of India, (Prathiba M. Singh and Madhu Jain, JJ.), 2025 SCC
OnLine Del 10475

Surender Singh Chahal v. STO, (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine Del
10487

Syds Hotels & Resorts (P) Ltd. v. National Faceless Appeal Centre, (V. Kameswar Rao and Vinod
Kumar, JJ.), 2025 SCC OnLine Del 10482

Talbros Sealing Material (P) Ltd. v. Commr. of Customs, (Prathiba M. Singh and Shail Jain, JJ.), 2025
SCC OnLine Del 10500

Varun Malhotra v. State (NCT of Delhi), (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC
OnLine Del 950

VSA Trading (P) Ltd. v. Commr. (CGST), (Prathiba M. Singh and Renu Bhatnagar, JJ.), 2025 SCC
OnLine Del 10512

VSM Impex (P) Ltd. v. Commr. (CGST), (Prathiba M. Singh and Shail Jain, JJ.), 2025 SCC OnLine
Del 10513

Wooden Craft v. Commr. of Delhi Goods & Service Tax, (Prathiba M. Singh and Shail Jain, JJ.),
2025 SCC OnLine Del 10492

Yasir Ayaz v. State (NCT of Delhi), (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine
Del 951

Gauhati High Court [153]
Abdul Aziz v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1738

Abdul Kuddus Laskar v. State of Assam, (Vijay Bishnei, C.J. and Suman Shyam, J.), 2024 SCC
OnLine Gau 2275

Adhan Das v. State of Assam, (Sanjay Kumar Medhi and Mitali Thakuria, JJ.), 2024 SCC OnLine
Gau 2290

Ali Akbar v. Union of India, (Kalyan Rai Surana and Anjan Moni Kalita, JJ.), 2026 SCC OnLine
Gau 1754

Ananta Roy v. State of Assam, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2269

Anju Rani Baishya v. State of Assam, (Vijay Bishnoi, C.J. and Kaushik Goswami, J.), 2024 SCC
OnLine Gau 2284

Annas Ali v. State of Assam, (Malasrinandi, J.), 2023 SCC OnLine Gau 5661
Asad Uddin v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1686

Asatan Nessa v. Union of India, (Kalyan Rai Surana and Sanjeev Kumar Sharma, JJ.), 2026 SCC
OnLine Gau 1747

Ashapurna Das v. Achyut Deb, (Robin Phukan, J.), 2026 SCC OnLine Gau 1721

Asma Begum v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026 SCC
OnLine Gau 1712

Asmina Khatun v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 1700
Aswini Bezbaruah v. Northeast Frontier Railway, (Robin Phukan, J.), 2026 SCC OnLine Gau 1710
Babul Hussain v. State of Assam, (Sanjay Kumar Medhi, J.), 2023 SCC OnLine Gau 5657

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257142

-13 -

Bacha Babu Singh v. Management of Steelsworth (P.) Ltd., (Manish Choudhury, J.), 2023 SCC
OnLine Gau 5656

Bijaya Choudhury v. State of Assam, (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 1750
Bijnajit Das v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 1698

Biplab Nath v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 1728

Charu Tamam v. Charu Tana, (Kardakete, J.), 2025 SCC OnLine Gau 5414

D. Koteswara Raju v. National Institute of Technology, (Nelson Sailo, J.), 2026 SCC OnLine Gau
1731

Deba Kamal Baruah v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 1688
Deba Kumar Bora v. Indian Oil Corpn. Ltd., (Arun Dev Choudhury, J.), 2024 SCC OnLine Gau 2268
Debajit Das v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 1690

Devajit Dutta v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1762

Dhanada Dihingia Baruah v. State of Assam, (N. Unni Krishnan Nair, J.), 2024 SCC OnLine Gau
2286

Dhanjit Sarma v. Union of India, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 1757

Dilip Das v. State of Assam, (N. Unni Krishnan Nair, J.), 2026 SCC OnLine Gau 1745

Dilip Sonowal v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 1702

Diluwar Hussain v. State of Assam, (Susmita Phukan Khaund, J.), 2023 SCC OnLine Gau 5665
Dipak Das v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1741

E. Eighteen.Com Ltd. v. Fitjee Ltd., (Robin Phukan, J.), 2024 SCC OnLine Gau 2291

Emami Ltd. v. Union of India, (Manish Choudhury, J.), 2023 SCC OnLine Gau 5663

Er. K. Wativ. State of Nagaland, (Kakheto Sema and Kardak Ete, JJ.), 2023 SCC OnLine Gau 5649

Executive Director (Projects) NHIDCL v. T. Lalramchhuani, (Devashis Baruah and Mridul Kumar
Kalita, JJ.), 2024 SCC OnLine Gau 2301

Faguni Daimary v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 1685
Farida Khanom v. State of Assam, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2300

Fatima Bibi v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026 SCC
OnLine Gau 1755

Firdus Alam v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1681

G.W.C. Asphalt v. Union of India, (Arun Dev Choudhury, J.), 2024 SCC OnLine Gau 2272

Gagan Kumar Bora v. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 1729

Gaurab Dey v. Union of India, (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 1753

Gaurav Kumar (Dr.) v. Shobalal Malla, (N. Unni Krishnan Nair, J.), 2026 SCC OnLine Gau 1714
Gelwindro Momin v. Abdur Rezzaque, (Arun Dev Choudhury, J.), 2026 SCC OnLine Gau 1696
Golab Roy v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 1691

Gul Bhanu Nessa v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1733

Guljar Hussain v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1689

Gunajit Nath v. State of Assam, (Vijay Bishnoi, C.J. and Suman Shyam, J.), 2024 SCC OnLine Gau
2285

Gurmej Singh Batth v. State of Nagaland, (Manish Choudhury and Devashis Baruah, JJ.), 2024 SCC
OnLine Gau 2302

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257085

-14 -

Harej Ali v. Union of India, (Kalyan Rai Surana and Shamima Jahan, JJ.), 2026 SCC OnLine Gau
1720

Harish Bansal v. State of Assam, (Malasri Nandji, J.), 2024 SCC OnLine Gau 2292
Harishbansal v. State of Assam, (Malasri Nandi, J.), 2024 SCC OnLine Gau 2293

Honito Shohe v. State of Nagaland, (Soumitra Saikia, J.), 2024 SCC OnLine Gau 2271
Idrish Ali v. National Insurance Co. Ltd., (Robin Phukan, J.), 2026 SCC OnLine Gau 1705

Ishub Ali v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026 SCC
OnLine Gau 1727

J. Infratech (P.) Ltd. v. Union of India, (Michael Zothankhuma, J.), 2024 SCC OnLine Gau 2266
Jaideep Bhuyan v. State of Nagaland, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1701
Jalilur Rahman v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 1684

Janmayit Roy v. Shipra Aditya, (Robin Phukan, J.), 2024 SCC OnLine Gau 2294

Jayanta Paul v. State of Assam, (Vijay Bishnoi, C.J. and Kaushik Goswami, J.), 2025 SCC OnLine
Gau 5416

John Brahma v. Phungbili Brahma, (Robin Phukan, J.), 2026 SCC OnLine Gau 1707

John Khangkeo v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 1715

John Lenthang v. Union of India, (Saptarshi Das, Deputy Registrar), 2026 SCC OnLine Gau 1758
Jummar Ete v. State of Arunachal Pradesh, (Kardak Ete, J.), 2024 SCC OnLine Gau 2297

Kabita Devi v. Bikram Chetry, (Robin Phukan, J.), 2026 SCC OnLine Gau 1722

Kaushar Ali v. Ramizul Haque Ahmed, (Sanjay Kumar Medhi, J.), 2023 SCC OnLine Gau 5651
Kaustav Saikia v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 1699

Khagen Chandra Medhi v. State of Assam, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2280
Khuito Murumi v. State of Nagaland, (Kakheto Sema, J.), 2023 SCC OnLine Gau 5655
Khushdeep Bansal v. State of Assam, (Malasri Nandi, J.), 2024 SCC OnLine Gau 2296

Kumru Bhumij v. State of Assam, (Sanjay Kumar Medhi and Mitali Thakuria, JJ.), 2024 SCC
OnLine Gau 2289

Lalhriatkima (L) v. C. Lalrinkimi, (Kaushik Goswami, J.), 2024 SCC OnLine Gau 2264
Laskarali v. State of Assam, (Manish Choudhury, J.), 2025 SCC OnLine Gau 5415
Lazizul Hoque Prodhani v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 1680

Lila Chetry v. State of Assam, (Michael Zothankhuma and Kaushik Goswami, JJ.), 2026 SCC
OnLine Gau 1697

Loknath Mahanta v. State of Assam, (N. Unni Krishnan Nair, J.), 2024 SCC OnLine Gau 2265
Lutfor Rahman v. State of Assam, (Devashis Baruah, J.), 2023 SCC OnLine Gau 5652
Majaharul Islam v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1682
Malsawmenga v. State of Mizoram, (Kaushik Goswami, J.), 2024 SCC OnLine Gau 2288
Mangal Biswas v. Parsuram Das, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 1706

Mcleod Russel India Ltd. v. State of Assam, (Michael Zothankhuma, Manish Choudhury and
Soumitra Saikia, JJ.), 2026 SCC OnLine Gau 1763

Merina Begum v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026 SCC
OnLine Gau 1732

Miniswrang Boro v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1759

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257264

-15 -

Mithu Dutta v. Beethi Paul Choudhury, (Robin Phukan, J.), 2026 SCC OnLine Gau 1708
Mohd. Abjarul Islam v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 1677

Mohd. Akram Hussain v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.),
2026 SCC OnLine Gau 1734

Mohd. Jabed Ali v. Union of India, (Kalyan Rai Surana and Sanjeev Kumar Sharma, JJ.), 2026 SCC
OnLine Gau 1749

Motiur Rahman Borbhuyan v. Union of India, (Michael Zothankhuma and Kaushik Goswami, JJ.),
2026 SCC OnLine Gau 1719

Mustt Bimala Khatoon v. Union of India, (Kalyan Rai Surana and Sanjeev Kumar Sharma, JJ.),
2026 SCC OnLine Gau 1737

Mustt Molika Khatoon v. Union of India, (Kalyan Rai Surana and Sanjeev Kumar Sharma, JJ.), 2026
SCC OnLine Gau 1725

N.F. Railway v. Shilpi Saha, (Robin Phukan, J.), 2026 SCC OnLine Gau 1711
Nabajit Bora v. State of Assam, (Manish Choudhury, J.), 2023 SCC OnLine Gau 5660

Nabajit Kr. Das v. Nirmali Das Bania, (Sanjay Kumar Medhi and Mitali Thakuria, JJ.), 2024 SCC
OnLine Gau 2287

Nabajyoti Medhi v. State of Assam, (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 1742
Nama Nabam v. State of A.P., (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 1703

Narendra Nath Barman v. State of Assam, (Vijay Bishnoi, C.J. and N. Unni Krishnan Nair, J.), 2024
SCC OnLine Gau 2278

National Projects Construction Corpn. Ltd. v. Gopa Devi Chakma, (Devashis Baruah and Mridul
Kumar Kalita, JJ.), 2024 SCC OnLine Gau 2263

Nijam Uddin Laskar v. Union of India, (Devashis Baruah, J.), 2026 SCC OnLine Gau 1752
Niron Neog v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1687

Nitu Kumari Pandey v. Union of India, (Vijay Bishnoi, C.J. and Suman Shyam, J.), 2024 SCC
OnLine Gau 2303

Nobiul Islam v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 1694

Noorjahan v. Union of India, (Kalyan Rai Surana and Sanjeev Kumar Sharma, JJ.), 2026 SCC
OnLine Gau 1746

North Eastern Electric Power Corpn. Ltd. v. Union of India, (Nelson Sailo, J.), 2026 SCC OnLine
Gau 1764

Nuruddin Ahmed v. State of Assam, (N. Unni Krishnan Nair, J.), 2026 SCC OnLine Gau 1751

Nyishi Nyidung Mwngjwng Rallung v. State of A.P., (Nelson Sailo and Anjan Moni Kalita, JJ.), 2026
SCC OnLine Gau 1717

P. Yang v. Union of India, (Soumitrasaikia, J.), 2024 SCC OnLine Gau 2282

Pabitra Handigue v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 1736
Piyarunnessa v. State of Assam, (Devashis Baruah, J.), 2025 SCC OnLine Gau 5413

Pondesh Sengyung v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 1704

Prachurjya Borboruah v. Conservator of Forest, (Ashutosh Kumar, C.J. and Arun Dev Choudhury,
J.), 2026 SCC OnLine Gau 1718

Prima Das v. Oil India Ltd., (Manish Choudhury, J.), 2026 SCC OnLine Gau 1740
Ratan Debnath v. State of Assam, (Arun Dev Choudhury, J.), 2023 SCC OnLine Gau 5658

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257179

-16 -

Rita Chetry v. State of Nagaland, (Manish Choudhury and Devashis Baruah, JJ.), 2024 SCC OnLine
Gau 2267

Roben Ezung v. State of Nagaland, (Kardak Ete, J.), 2023 SCC OnLine Gau 5664
Rofi Uz Zaman v. State of Assam, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2299

Runu Rani Das Malakar v. Union of India, (Michael Zothankhuma and Kaushik Goswami, JJ.),
2026 SCC OnLine Gau 1726

Rupa Dutta Saikia v. State of Assam, (Vijay Bishnei, C.J. and Suman Shyam, J.), 2024 SCC OnLine
Gau 2295

Sabana Sargam Rahman v. State of Assam, (Nelson Sailo, J.), 2026 SCC OnLine Gau 1744
Saha Traders v. Gyanendra Dev Tripathi, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1695

Sameer Ranjan Das v. Indian Oil Corpn. Ltd., (Michael Zothankhuma and Kaushik Goswami, JJ.),
2026 SCC OnLine Gau 1724

Samsul Haque v. Union of India, (Kalyan Rai Surana and Sanjeev Kumar Sharma, JJ.), 2026 SCC
OnLine Gau 1739

Samsul Hussain v. State of Assam, (Suman Shyam and Mridul Kumar Kalita, JJ.), 2024 SCC OnLine
Gau 2274

Sankar Debnath v. State of Assam, (Arun Dev Choudhury, J.), 2023 SCC OnLine Gau 5653

Shams Uddin Barbhuiya v. State of Assam, (N. Unni Krishnan Nair, J.), 2026 SCC OnLine Gau
1756

Shibani Barman v. Archana Pathak, (Devashis Baruah, J.), 2023 SCC OnLine Gau 5662
Shukchar GPSS Ltd. v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1730

Shukurjan Begum v. Union of India, (Kalyan Rai Surana and Sanjeev Kumar Sharma, JJ.), 2026
SCC OnLine Gau 1760

Shwet Agarwal v. Navin Jain, (Kalyan Rai Surana, J.), 2024 SCC OnLine Gau 2279
Siddik Ali v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1683
Siva Prasad Bezbaruah v. Union of India, (Arun Dev Choudhury, J.), 2024 SCC OnLine Gau 2281

Sona Bhanu v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026 SCC
OnLine Gau 1735

State of Arunachal Pradesh, In re, (Vijay Bishnoi, C.J. and Devashis Baruah, J.), 2024 SCC OnLine
Gau 2277

State of Assam v. Junmoni Devi, (Nelson Sailo, J.), 2026 SCC OnLine Gau 1713

State of Nagaland In Re, (Sanjay Kumar Medhi and Mridul Kumar Kalita, JJ.), 2024 SCC OnLine
Gau 2261

Sthenos Cement (P.) Ltd. v. State of Arunachal Pradesh, (Devashis Baruah, J.), 2024 SCC OnLine
Gau 2276

Subham Kairi v. State of Assam, (N. Unni Krishnan Nair, J.), 2026 SCC OnLine Gau 1748
Subrata Debnath v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1679

Sujit Kumar Gupta v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 1723

Sunil Murari v. State of Assam, (Michael Zothankhuma and Malasri Nandi, JJ.), 2023 SCC OnLine
Gau 5659

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257180

-17 -

Surjya Kanta Bora v. Assam Urban Water Supply & Sewage Board, (Arun Dev Choudhury, J.),
2026 SCC OnLine Gau 1761

Surya Construction v. Union of India, (Devashis Baruah, J.), 2024 SCC OnLine Gau 2283

T. Lemba. Phom v. State of Nagaland, (Kardak Ete, J.), 2023 SCC OnLine Gau 5654

Tana Nekam Tara v. Tana Nama, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 1709

Tara Prasad Das (Dr.) v. State of Assam, (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 1743
Techi Poto v. Itanagar Municipal Corpn., (Nelson Sailo, J.), 2026 SCC OnLine Gau 1765

Teihwang Ko Nyak v. State of Nagaland, (Manish Choudhury and Devashis Baruah, JJ.), 2024 SCC
OnLine Gau 2270

Ujon Chakma v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1693

Union of India v. Vinod Kumar Gupta, (Vijay Bishnoi, C.J. and N. Unni Krishnan Nair, J.), 2024
SCC OnLine Gau 2298

Upendra Mahapatra v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1678
Utpal Hazarika v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1692

Vechukho v. State of Nagaland, (Manish Choudhury and Devashis Baruah, JJ.), 2024 SCC OnLine
Gau 2273

X5 v. State of Nagaland, (Kalyan Rai Surana and Manish Choudhury, JJ.), 2026 SCC OnLine Gau
1716

Yamekmizetaggu v. State of Arunachal Pradesh, (Arun Dev Choudhury, J.), 2024 SCC OnLine Gau
2262

Zubbar Ali v. State of Assam, (Manish Choudhury, J.), 2023 SCC OnLine Gau 5650

Gujarat High Court [§]

Patel Prahladbhai Revabhai v. Patel Revabhai Virchandbhai, (Divyesh A. Joshi, J.), 2026 SCC
OnLine Guj 844

State of Gujarat v. Chauhan Bharatsinh Keshrisinh, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj
840

State of Gujarat v. Gaurishankar Govindbhai Pandya, (Sanjeev J. Thaker, J.), 2026 SCC OnLine
Guj 838

State of Gujarat v. Jatin Gopalbhai Patel, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 841
State of Gujarat v. National Service Station, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 843
State of Gujarat v. Rajubhai Samsubhai Baria, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 839

State of Gujarat v. Samatsinh Mangalsinh Chauhan, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj
842

State of Gujarat v. Vicky, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 837

Himachal Pradesh High Court [27]

Ankush Thakur v. State of H.P., (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.), 2026 SCC
OnLine HP 1667

Anuj Thakur v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1676
Ashish Kukreti v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1675

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257297

-18 -

Bainsu v. Budhia, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1683

Bhag Singh v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1670

Bhawani Singh (Dr.) v. H.P. University, (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1672
Devinder Kaur Sidhu v. Amrik Singh, (Romesh Verma, J.), 2026 SCC OnLine HP 1681
Gulshan v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1661

Ishwar Singh v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine HP
1673

Kam Raj v. Himachal RTC, (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1680
Khube Ram v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1679
Mohinder Singh v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1659
Mohit Chaudhary v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1657
Naresh Kumar v. Himachal RTC, (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 1678

Nehru Yuva Club of Village Manlog-Badog v. State of H.P., (Vivek Singh Thakur and Ranjan
Sharma, JJ.), 2026 SCC OnLine HP 1674

Nikhil Patiyal v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1660
Prabhat Vaidya v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1671
Prince Sharma v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1658

Ram Lal v. Shiv Lal, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1682

Rangeen Kumar v. Arun Dogra, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1666
Rohit v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1664

Sachin Sharma v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1665
Saurabh Patial v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1663
Shamender Sood v. Sanjay Dharmaik, (Sandeep Sharma, J.), 2026 SCC OnLine HP 1668
Shamender Sood v. Sanjay Dharmaik, (Sandeep Sharma, J.), 2026 SCC OnLine HP 1669
Uttam Ram v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1662

Virender Sharma v. H.P. University, (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1677

Jharkhand High Court [I]
Pratik v. State of Jharkhand, (Sanjay Kumar Dwivedi, J.), 2026 SCC OnLine Jhar 286

Jammu and Kashmir High Court [9]
Ajay Food Products v. CIT, (Arun Palli, C.J. and Rajnesh Oswal, J.), 2026 SCC OnLine J&K 172
Assadullah Jan v. State (UT of J&K), (M.A. Chowdhary, J.), 2026 SCC OnLine J&K 175
Bansi Lal v. State (UT of J&K), (Wasim Sadiq Nargal, J.), 2026 SCC OnLine J&K 176

Dinesh Singh Chib v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2026 SCC OnLine
J&K 174

Guryjit Singh v. Narcotics Control Bureau, (Shahzad Azeem, J.), 2026 SCC OnLine J&K 169
Mohd. Saleem v. State (UT of J&K), (Mohd Yousuf Wani, J.), 2026 SCC OnLine J&K 171
National Engineers v. Union of India, (M.A. Chowdhary, J.), 2026 SCC OnLine J&K 168

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257315

-19 -

Ved Parkash v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2026 SCC OnLine J&K
170

Vipan Kumar v. State (UT of J&K), (Arun Palli, C.J. and Rajnesh Oswal, J.), 2026 SCC OnLine J&K
173

Karnataka High Court [182]
A.S. Ajit v. State of Karnataka, (V Srishananda, J.), 2025 SCC OnLine Kar 28772
A.S. Ajit v. State of Karnataka, (V Srishananda, J.), 2025 SCC OnLine Kar 28808
Aadilakshmi v. Manjunatha, (Chillakur Sumalatha, J.), 2024 SCC OnLine Kar 32503
Abhishek DT v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32450
Afzal Pasha v. Commissioner, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28820
Akash v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32435

Akkamahadevi Prabhakar Sajjan v. State of Karnataka, (S. Sunil Dutt Yadav and Rajesh Rai K, JJ.),
2025 SCC OnLine Kar 28861

Amitha Achari v. State, (S Rachaiah, J.), 2025 SCC OnLine Kar 28799

Ananda v. State by Doddapete Police Station, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32459
Ananda v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 32455

Annapoorna V. v. Union of India, (S.G. Pandit, J.), 2025 SCC OnLine Kar 28828

Arun v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 28838

Aruna v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28849

Ashok Kumar v. Kushal Rao, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28848

B.M. Mallikarjuna v. M.C. Praveen, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28788

Babasaheb Shankar Rao Pattankar v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar
28858

Balaji v. State, (S. Sunil Dutt Yadav and Rajesh Rai K., JJ.), 2025 SCC OnLine Kar 28832
Basavaraja v. Asha, (K. Somashekar and Rajesh Rai K, JJ.), 2024 SCC OnLine Kar 32497
BDA v. S.A. Rajagopal, (Jyoti Mulimani, J.), 2025 SCC OnLine Kar 28805

Bharath v. State, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 32424

Bharativ. Nalini Atul, (B.M. Shyam Prasad and Ramachandra D. Huddar, JJ.), 2025 SCC OnLine
Kar 28831

Bhimappa v. State of Karnataka, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 28839
Bipin A.S. v. State of Karnataka, (Sreenivas Harish Kumar, J.), 2024 SCC OnLine Kar 32456
BJ Arundev v. State of Karnataka, (S Rachaiah, J.), 2025 SCC OnLine Kar 28792

Bude Sab v. State of Karnataka, (K. Somashekar and Rajesh Rai K., JJ.), 2024 SCC OnLine Kar
32421

C. Papaiah v. State of Karnataka, (K. Somashekar and Venkatesh Naik T, JJ.), 2025 SCC OnLine
Kar 28807

C.B. Manjunath v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32430
C.P. Yogesh v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28790
Chandrika Tilak Raj v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32433

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257341

-20 -

Chikkamuthyalappa v. ICICI Lombard General Insurance Co. Ltd., (Hanchate Sanjeevkumar, J.),
2024 SCC OnLine Kar 32496

Chowdappa Bhaskar v. Kullachanda Chinnappa Subbaiah, (M. Nagaprasanna, J.), 2024 SCC OnLine
Kar 32428

Christy Sofia v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32467
CK Devaiah v. State of Karnataka, (S Rachaiah, J.), 2025 SCC OnLine Kar 28794

Clean Wind Power (Piploda) (P) Ltd. v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar
28860

D. Muniraju v. R. Ravikumar, (V Srishananda, J.), 2024 SCC OnLine Kar 32483

D. Prabhavathi v. United India Insurance Co. Ltd., (Chillakur Sumalatha, J.), 2024 SCC OnLine Kar
32498

Dasthagir Pasha v. Managing Director TNSTC, Salem Ltd., (Hanchate Sanjeevkumar, J.), 2024 SCC
OnLine Kar 32504

Datta Pramod N. Gollahalli v. Swathi Gandur Suresh Babu, (K. Natarajan, J.), 2025 SCC OnLine Kar
28802

Dayananda Sagar B.L. v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32434
Devangam Ramu v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 32439

Devaraju S v. State, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32432

Deviprasad Shetty v. Sayyad Mohd. Haneef Saheb, (V Srishananda, J.), 2024 SCC OnLine Kar 32488
Dhanraj Wadeyar v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28842
Dhanraj v. State of Karnataka, (CM Joshi, J.), 2025 SCC OnLine Kar 28846

Dipti Patel v. State of Karnataka, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28818

Divisional Controller v. Ramesh, (K.S. Mudagal and Vijaykumar A. Patil, JJ.), 2024 SCC OnLine
Kar 32505

Dodda Narayana Reddy v. State of Karnataka, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28823
Gangadhar v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 28833
Govindaiah T.M. v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32477
Gulam Abbas Ibrahim Bhai Tinwala v. D.K. Sharma, (MG Uma, J.), 2024 SCC OnLine Kar 32441
Gurujyothi Education Society v. ESIC, (Anant Ramanath Hegde, J.), 2025 SCC OnLine Kar 28825

H.R. Parasuramappa v. Commissioner, (N.V. Anjaria, C.J. and M.1. Arun, J.), 2025 SCC OnLine
Kar 28812

Harihara Palani v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 28824
Harisha C v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32471

Hemalata v. Mohan, (B.M. Shyam Prasad and Ramachandra D. Huddar, JJ.), 2025 SCC OnLine Kar
28855

Hemanthraj v. State of Karnataka, (Mohammad Nawaz, J.), 2024 SCC OnLine Kar 32468

Hriday Hareshkumar Solanki v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar
28781

Igbal v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar 28836
Jagadish v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28779
Jaki v. State by Mangalore North Police, (V Srishananda, J.), 2024 SCC OnLine Kar 32484

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257392

-21 -

Jalamma v. State of Karnataka, (K. Natarajan, J.), 2025 SCC OnLine Kar 28784
Jamalamma v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 28863

Jayanna v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32446
Jayanna v. State of Karnataka, (S Rachaiah, J.), 2025 SCC OnLine Kar 28796

Jayaraj Shetty v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32458
K Chikkathimmaiah v. State of Karnataka, (S Rachaiah, J.), 2025 SCC OnLine Kar 28791

K Shivaram v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28782
K Shivaram v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28783
K. Mahadeve Gowda v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32436
K.K. Rangaraju v. M.B. Narayanaswamy, (V Srishananda, J.), 2024 SCC OnLine Kar 32493

K.M. Eshwara v. State of Karnataka, (K. Somashekar and Rajesh Rai K., JJ.), 2024 SCC OnLine Kar
32422

Kalpana Shreshta v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32475
Kantappa v. Malakari, (CM Joshi, J.), 2025 SCC OnLine Kar 28850

KC Nanjappa v. Commissioner, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28826

KC Veerabhadrappa v. State of Karnataka, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28822
Krishnappa MV v. State of Karnataka, (K. Natarajan, J.), 2024 SCC OnLine Kar 32449

Kumar JK v. State of Karnataka, (S Rachaiah, J.), 2025 SCC OnLine Kar 28793

Kushalappa v. State of Karnataka, (V Srishananda, J.), 2025 SCC OnLine Kar 28776

KV Raghavendra v. South Western Railways Mazdoor Union, (B.M. Shyam Prasad and
Ramachandra D. Huddar, JJ.), 2025 SCC OnLine Kar 28856

L & T Finance Ltd. v. State of Karnataka, (MG Uma, J.), 2025 SCC OnLine Kar 28827
Lakshmi v. State of Karnataka, (V Srishananda, J.), 2024 SCC OnLine Kar 32491

Laxmi Maruti Mukri v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar
28837

M Jwala Prasad v. Mithun Chowter, (Sunil Dutt Yadav Judge, J.), 2024 SCC OnLine Kar 32417
M. Uday Kumar v. C.U. Yadunandan, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28785

M.A. George v. Arbitrator & Deputy Commissioner, (V Kameswar Rao and S Rachaiah, JJ.), 2025
SCC OnLine Kar 28804

M.R. Mukund Kumarji v. L.N.K. Murthy, (N.V. Anjaria, C.J. and M.I. Arun, J.), 2025 SCC OnLine
Kar 28811

Madhumalathi M.N. v. State, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28787

Mahadev K. Kolekar v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar
28834

Mahadevaiah v. State, (V Srishananda, J.), 2025 SCC OnLine Kar 28774

Mahadevaswamy C v. Police Inspector, (MG Uma, J.), 2024 SCC OnLine Kar 32438

Mahathru Technologies v. Creative Infotech, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32482
Mahendra R v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 32423

Mallikarjun Karanje v. State of Karnataka, (S. Sunil Dutt Yadav and Rajesh Rai K, JJ.), 2025 SCC
OnLine Kar 28862

Mandara v. State by Thrithahalli Police Station, (K. Natarajan, J.), 2024 SCC OnLine Kar 32478

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257498
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257386

-22 -

Manjunath Korvi v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28845
Manjunath v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32479

Manohar Shetty v. Dhanraj Shetty, (V Srishananda, J.), 2024 SCC OnLine Kar 32494
Mohammad Shashirath v. Varadaraj Bhat, (S Rachaiah, J.), 2024 SCC OnLine Kar 32492
Mohan C v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32452

Mohd. Haadi. P.K.M. v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32454
Mohd. Imran MH v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32480

Mohd. Jeelani v. Khadar Basha, (K.S. Mudagal and C.M. Poonacha, JJ.), 2025 SCC OnLine Kar
28854

Mohd. Suhaib v. Azmiya, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28777
Muddappa v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32443

Muniyamma v. State of Karnataka, (N.V. Anjaria, C.J. and M.1. Arun, J.), 2025 SCC OnLine Kar
28813

Muniyappa v. State of Karnataka, (N.V. Anjaria, C.J. and ML.I. Arun, J.), 2025 SCC OnLine Kar
28815

Musthaff'v. Prasanna K, (Chillakur Sumalatha, J.), 2024 SCC OnLine Kar 32502
Muthuraj v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32481
N.J. Kiran v. Chaitra, (NS Sanjay Gowda, J.), 2024 SCC OnLine Kar 32420
Narasimha v. State, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28841

Naveen B v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32465
Nayyu v. State, (V Srishananda, J.), 2025 SCC OnLine Kar 28775

Nirmala v. Prashanth, (Hanchate Sanjeevkumar, J.), 2024 SCC OnLine Kar 32500
Nishali N Rai v. Yashoda N Rai, (S Sunil Dutt Yadav, J.), 2024 SCC OnLine Kar 32419

P. Girish v. State of Karnataka, (Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine
Kar 28817

PH Basheer v. Masitha, (S Rachaiah, J.), 2024 SCC OnLine Kar 32489

Pinakini Educational Trust v. Sir. M. Visvesvaraya Coop. Bank Ltd., (V Srishananda, J.), 2024 SCC
OnLine Kar 32485

Prabhu v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32457

Prabhuswamy C v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32448
Prakash Nv. M.M. Ravindra, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32437

Pramila v. Jayalakshmi, (Pradeep Singh Yerur, J.), 2025 SCC OnLine Kar 28803

Prema v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar 32425
Puneeth v. Rajarajeshwari Nagar PS, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32451
R. Then Mozi v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32470

R.K. Goyal Occupier v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine Kar
28840

Rachayya Swamy v. State of Karnataka, (CM Joshi, J.), 2025 SCC OnLine Kar 28847
Rachit Garg v. RBI, (K. Somashekar and Venkatesh Naik T, JJ.), 2025 SCC OnLine Kar 28816
Rajajinagar Education Society v. Dr. M Basavaraj, (S.G. Pandit, J.), 2025 SCC OnLine Kar 28809

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257484

-23 -

Rajan v. Deepa M., (B.M. Shyam Prasad and Ramachandra D. Huddar, JJ.), 2025 SCC OnLine Kar
28830

Ramachandra D v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32444
Ramesh v. Adarshagowda, (V Srishananda, J.), 2024 SCC OnLine Kar 32490
Ramesh v. Syed Ahad Pasha, (C.M. Joshi, J.), 2025 SCC OnLine Kar 28851

Rangappa Gyanappa Talawar v. State of Karnataka, (Hemant Chandangoudar, J.), 2025 SCC OnLine
Kar 28835

Rathish v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32466

Rathnamma v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32431

Ravi v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32464

Rehana Begum v. State of Karnataka, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28843
Riyaz v. State of Karnataka, (S Rachaiah, J.), 2025 SCC OnLine Kar 28795

Rohit Kumar Singh v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32473
Royal Jung Khatayat v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32474
S Shivashankar v. Electricity Supply Co. Ltd., (S.G. Pandit, J.), 2025 SCC OnLine Kar 28821
Sakthivelu G v. State of Karnataka, (Mohammad Nawaz, J.), 2025 SCC OnLine Kar 28778

Senior Intelligence Officer v. Asfaqalam Shabbir, (Shivashankar Amarannavar, J.), 2024 SCC OnLine
Kar 32426

Shaik Sadiq Ali v. State, (K.S. Mudagal and Vijaykumar A. Patil, JJ.), 2024 SCC OnLine Kar 32427

Shamshuddin Sab v. State of Karnataka, (K. Somashekar and Venkatesh Naik T, JJ.), 2025 SCC
OnLine Kar 28814

Shantabai v. Siddappa, (J.M. Khazi, J.), 2025 SCC OnLine Kar 28853

Shantamma v. Jayalakshmi, (K. Natarajan, J.), 2025 SCC OnLine Kar 28806

Shantavva v. Ningappa, (Ashok S. Kinagi and Umesh M Adiga, JJ.), 2025 SCC OnLine Kar 28852
Shekar v. State of Karnataka, (V Srishananda, J.), 2024 SCC OnLine Kar 32487

Shiva Kumar v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28789
Shivashankar v. NW.K.R.T.C., (Suraj Govindaraj, J.), 2025 SCC OnLine Kar 28857

Shivram K v. State of Karnataka, (S.R. Krishna Kumar, J.), 2025 SCC OnLine Kar 28780

Siddalingamma v. KSRTC, (T.G. Shivashankare Gowda, J. and Parineeta S. Chanal, Member), 2025
SCC OnLine Kar 28801

Siddayya v. State, (S Rachaiah, J.), 2025 SCC OnLine Kar 28773

Somanath v. Laxmi, (S. Vishwajith Shetty, J.), 2025 SCC OnLine Kar 28844

Somashekar H. Sangamad v. State of Karnataka, (R. Nataraj, J.), 2025 SCC OnLine Kar 28859
Sridevi v. Executive Officer, (NS Sanjay Gowda, J.), 2025 SCC OnLine Kar 28819

Srinivas V v. State of Karnataka, (V Srishananda, J.), 2024 SCC OnLine Kar 32486

State of Karnataka v. Karnataka Rajya Sarkari Grameena Granthalayagala Nowkarara Sangha,
(Anu Sivaraman and Vijaykumar A. Patil, JJ.), 2025 SCC OnLine Kar 28810

State of Karnataka v. Nagamallu, (S Rachaiah, J.), 2025 SCC OnLine Kar 28798
State of Karnataka v. Santhosh C, (S Rachaiah, J.), 2025 SCC OnLine Kar 28797
Suma v. State of Karnataka, (Suraj Govindarayj, J.), 2025 SCC OnLine Kar 28786
Suresh v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32460

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257478
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257368

-4 -

Suresha v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32472
Syed Humayun v. Muzamil Ahmed, (MG Uma, J.), 2024 SCC OnLine Kar 32442

Syed Mohd. Hussain v. Shivakumar M., (T.G. Shivashankare Gowda, J. and Parineeta S. Chanal,
Member), 2025 SCC OnLine Kar 28800

Syed Salim v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32461

T.P. Mani v. State of Karnataka, (MG Uma, J.), 2024 SCC OnLine Kar 32440

Tejas v. State by Avalahalli PS, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32462
Thippeswamy v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32463
TM Azizuddin v. Commissioner, (M.G.S. Kamal, J.), 2025 SCC OnLine Kar 28829

Uday Shetty v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 32453

Valmark Realty Holdings (P) Ltd. v. Girish Krishnappa, (S Sunil Dutt Yadav, J.), 2024 SCC OnLine
Kar 32418

Veena S. v. Ravi M., (NS Sanjay Gowda, J.), 2024 SCC OnLine Kar 32501

Venkatesh v. State, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32447

Vijay Kumar K v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32469
Vikesh V v. S Nikitha, (V Srishananda, J.), 2024 SCC OnLine Kar 32495

Vimal Kumar Vallab v. State of Karnataka, (S Vishwajith Shetty, J.), 2024 SCC OnLine Kar 32476
Vincent v. State, (MG Uma, J.), 2024 SCC OnLine Kar 32429

Vinod Gowda v. State, (V Srishananda, J.), 2025 SCC OnLine Kar 28771

Y. Anjinappa v. Muniyallappa, (H.P. Sandesh, J.), 2024 SCC OnLine Kar 32499

Zakir Hussain v. State, (MG Uma, J.), 2024 SCC OnLine Kar 32445

Kerala High Court [6]

All India LPG Distributors Federation v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC
OnLine Ker 3315

Kesavanv. D. Chandran, (Easwaran S., J.), 2026 SCC OnLine Ker 3313
Moosantepurakkal Manaf'v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 3311
N.K. Prasannan v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 3312

Neelakandan K.N. v. State of Kerala, (Raja Vijayaraghavan V. and K.V. Jayakumar, JJ.), 2026 SCC
OnLine Ker 3314

Rasheed Ahammed P. (Dr.) v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker
3316

Madras High Court [506]
A. Augustian v. B. Mohamed Abubackar, (G. llangovan, J.), 2025 SCC OnLine Mad 18940
A. Balaji v. Akamma Textiles, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19043
A. Indira v. Collector, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 19187
A. Karthikeyan v. Sub Registrar, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19082
A. Lakshmi Narayanan v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19141
A. Natarajan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19335

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257716

-25 -

A. Periyasamy v. Commissioner, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19123
A. Pushpakala v. State, (G.R. Swaminathan and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 19000

A. Rajamanickam v. Aribitrator Cum District Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 19195

A. Rajanarayanan v. Tahsildar, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19131

A. Rajeshwari v. Shaik Mahaboob Basha, (S. Sounthar, J.), 2025 SCC OnLine Mad 19227

A. Sankar v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19086

A. Stalin v. M. Poomalai, (S. Sounthar, J.), 2025 SCC OnLine Mad 19228

A.C. Pavendhan Babu v. Collector, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad 19155

A.P. Natarajan v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
2423

A.R. Balakrishnan v. Commissioner, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine
Mad 19159

Aalasundaram v. Senthamaraikannan, (Sathi Kumar Sukumara Kurup, J.), 2025 SCC OnLine Mad
18987

Adhiban v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19341

Adithya Narayan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19325

Aerotech v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19054
Aerotech v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19055
Aishwarya v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19319

Ajay v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19377

Ajith v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19375

AK Steels v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19064
Amarah-Desh v. Pouchepaselvy dit Kastoury, (S. Sounthar, J.), 2025 SCC OnLine Mad 19224
Amarnath v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19340

Ambal Traders v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19125

Amirthavalli v. Inspector General of Prisons, (Dr Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC
OnLine Mad 2435

Ananthan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19323
Anbu v. Nithyananthan, (S. Sounthar, J.), 2025 SCC OnLine Mad 19212

Annamalai University Consolidated Pay Employees Welfare Assn. v. State, (M. Dhandapani, J.), 2025
SCC OnLine Mad 19056

Anusha v. S. Santhosh, (S. Sounthar, J.), 2025 SCC OnLine Mad 19215

Aravind v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19353

Arokiyamari v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 18964
Arul v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19254

Arulmani v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19302

Arumuganadhen v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19355

Ashik v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19354

Ashoka v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19052

Astla Steel v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19105

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257917
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257597

-26 -

Astla Steel v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19146
Aswin v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19268

Ayyammal v. Inspector General of Prison, (N. Anand Venkatesh and P. Dhanabal, JJ.), 2026 SCC
OnLine Mad 2428

B. Babu v. Management of Otis Elevator Co. India Ltd., (M. Dhandapani, J.), 2025 SCC OnLine Mad
19142

B. Gurusamy v. State, (B. Pugalendhi, J.), 2026 SCC OnLine Mad 2439

B. Mohan v. Sub Registrar, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19204
B. Shajimon v. Union of India, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad 2429
Balaji v. Alagesan, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18972

Balaji v. Alagesan, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18981

Balaji v. Duraisamy, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18977

Balaji v. Kalyani, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18975

Balaji v. Kasi, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18974

Balaji v. Mani, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18973

Balaji v. Manickam, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18978

Balaji v. Sivanantham, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18980

Balaji v. Subramani, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18979

Balaji v. Suresh, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18976

Balakrishnan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19279
Baskar Raja V. v. State of T.N., (N. Mala, J.), 2025 SCC OnLine Mad 19093
Baskaran v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19270

Baskaran v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19271

Bhandari Construction & Developers (P) Ltd. v. State Tax Officer-1, (Krishnan Ramasamy, J.), 2025
SCC OnLine Mad 19140

Block Development Officer v. V. Jayakodi, (R. Subramanian and G. Arul Murugan, JJ.), 2025 SCC
OnLine Mad 19003

Branch Manager Oriental Insurance Co. Ltd. v. R. Shakila, (S. Sounthar, J.), 2025 SCC OnLine Mad
19221

C. Anandhi v. Commr. of Municipal Administration, (J. Sathya Narayana Prasad, J.), 2025 SCC
OnLine Mad 19097

C. Dharma v. State of T.N., (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad
19044

C. Muthupandi v. Sakthi Finance Ltd., (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18948
C. Pushparaj v. S. Pandi, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19239

C. Suresh Kumar v. Department of School Education & Literacy, (R.N. Manjula, J.), 2025 SCC
OnLine Mad 19029

C. Vijaya Kumar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19111
Casagrand Premier Builder (P) Ltd. v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19359

Central Board of Trustees v. Presidency Kid Leather (P) Ltd., (M. Dhandapani, J.), 2025 SCC OnLine
Mad 19087

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257587

-27 -

Chairman v. A. Venkatesan, (R. Suresh Kumar and Dr A.D. Maria Clete, JJ.), 2025 SCC OnLine
Mad 19007

Chairman v. P. Narmada, (R. Suresh Kumar and Dr A.D. Maria Clete, JJ.), 2025 SCC OnLine Mad
19006

Chandrabose v. Chandrasekar, (S. Sounthar, J.), 2025 SCC OnLine Mad 19230
Chandran v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19252

Chandrasekar v. Inspector General of Registration, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 19202

Chandrasekaran v. Commissioner, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19197
Chandrsekar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19308

Chelladurai v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19324

Chetak Industries v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19138

Chief Secretary v. Ravi, (S. Sounthar, J.), 2025 SCC OnLine Mad 19229

Chitra Banu v. SBI, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19095

Collector v. S Rani, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 19154
Commissioner v. M. Murugan, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19041

D. Abdul Kadhar v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 2418

D. Immanuvel v. Management of T.N. State Express Transport Corpn. Ltd., (Mummineni Sudheer
Kumar, J.), 2026 SCC OnLine Mad 2414

D. Mahendran v. K.S. Lavanya, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19273

D. Manickam v. Collector, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad 19113
D. Mary Vanitha v. State of T.N., (R.N. Manjula, J.), 2025 SCC OnLine Mad 19076

D. Murali v. Gopika Mamta Devi, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19277

D. Vijaya v. V. Divakaran, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18966

D. Vijayakumar v. State, (G K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19282

D. Vinoth Kumar v. V. Padmashree, (J. Nisha Banu and R. Kalaimathi, JJ.), 2025 SCC OnLine Mad
19216

D. Viruthika v. State of Tamilnadu, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine
Mad 18963

David v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19344
Dhamotharan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19326

Dharapuram Taluk Uppar Irregation Agriculturalist Welfare Assn. v. State, (D. Bharatha
Chakravarthy, J.), 2025 SCC OnLine Mad 19098

Dhayalan v. State, (A.D. Jagadish Chandira, J.), 2026 SCC OnLine Mad 2397

Diamond Engineering (Chennai) (P) Ltd. v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine
Mad 19084

Duraisamy v. Edwin Rajan, (G.R. Swaminathan and M. Jothiraman, JJ.), 2025 SCC OnLine Mad
18993

Duraisamy v. R. Prabhu, (P. Dhanabal, J.), 2025 SCC OnLine Mad 18946
E. Muniyammal v. Collector, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad 19034

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257573

-28 -

E. Swetha v. State, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19148
Estra Enterprises (P) Ltd. v. CIT, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 19026
Eswarlal v. State, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19104

Executive Engineer & Administrative Officer v. Coimbatore Cricket Club Trust, (S.M. Subramaniam
and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 19152

Ezhil Nagar Welfare Assn. v. Inspector General of Registration, (N. Anand Venkatesh, J.), 2025 SCC
OnLine Mad 19199

G. Anandan v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
2426

G. Naveenkumar (Alias) Naveen v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19380
G. Nidhees Kumar v. State, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19147

G. Sankar v. T.N. Hindu Religious & Charitable Endowment Board, (Sushrut Arvind
Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC OnLine Mad 2410

G. Selvam v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19356

G. Sudarshan Lodha v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19266

G. Vasantha v. T.N. Electricity Board, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19025
Gautam Matta v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19336

Geetha v. R. Boopathy, (S. Sounthar, J.), 2025 SCC OnLine Mad 19225

Giriharan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19311

Goenka Infrastructures (P) Ltd. v. ESIC, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19027
Gokul v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19382

Gokulakrishnan v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19363
Gopalakrishnan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19245

Gopi v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19366

Gurunathan Karunanithi v. Passport Officer, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad
19072

Harini v. State, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 2413
Health v. State Tax Officer-1, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19031
Hitesh Kumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19367

1. Basheer Mohammed v. State, (Dr G. Jayachandran and R. Poornima, JJ.), 2025 SCC OnLine
Mad 19285

1 Selvakumar v. P. Vadivel, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 19234

Irshad v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19281

J. Charles v. M. Sunilkumar, (S. Sounthar, J.), 2025 SCC OnLine Mad 19226

J. Sekar Reddy v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 19260

J. Suresh Kumar v. State, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 2417
Jaganath v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19334

Jayakumari v. B. Pandikannan, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19272

Jency Ratinam Christy v. State, (Dr Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad
2405

John Kennedy v. Janaki, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19393

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257824
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257748

-29 -

K Ramadoss v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19267

K. Bindhukumari v. K. Boopalan, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19210
K. Bindhukumari v. K. Boopalan, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19209
K. Edwin Santhoshkumar v. State, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19021

K. Ganesan v. T.N. Electricity Board, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19024
K. Jaheer Usain v. M. Samidurai, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18954
K. Kokilavani v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19301

K. Manikandan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19298

K. Manikandan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19299

K. Manoharan v. S. Elumalai, (P. Velmurugan and K. Govindarajan Thilakavadi, JJ.), 2026 SCC
OnLine Mad 2407

K. Marisamy v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
2419

K. Muthiyal v. T.N. STC, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19182

K. Rajendran v. District Revenue Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19186
K. Ramlal Jain v. Union of India, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 19372

K. Ramnath v. T.N. STC (Kovai) Ltd., (Sudheer Kumar, J.), 2026 SCC OnLine Mad 2420

K. Rangasamy v. Inspector General of Registration, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 19173

K. Satheeswaran v. State, (Dr G. Jayachandran and R. Poornima, JJ.), 2025 SCC OnLine Mad
18956

K. Selvakumar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19296

K. Subash v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19265

K.H. Bulkish Begum v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19312
K.K. Unniv. C. Ravindran, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19333

K.M.A. Mohamed Sulaiman v. Greater Chennai Corpn., (Sushrut Arvind Dharmadhikari, C.J. and
G. Arul Murugan, J.), 2026 SCC OnLine Mad 2438

K.P. Textile Coimbatore (P) Ltd. v. State of T.N., (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine
Mad 19143

K.S. Raja v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19291

Kadhar Basha v. Syed Salaudin, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18941
Kalaiarasi v. Collector, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19193
Kalaiyarasan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19314

Kalarani v. Dhanuskodi Ramalingam, (G. llangovan, J.), 2025 SCC OnLine Mad 18989

Kaleesuwari Refinery (P) Ltd. v. Value Ventures, (Senthilkumar Ramamoorthy, J.), 2025 SCC OnLine
Mad 18952

Kaleeswaran v. State, (Dr G. Jayachandran and R. Poornima, JJ.), 2025 SCC OnLine Mad 19284
Kaleeswari v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19290

Kamatchi Shanker Arumugam v. Central PF Commissioner, (M. Dhandapani, J.), 2025 SCC OnLine
Mad 19088

Kanna v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19250

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257883

-30 -

Kannan v. Raghunathan, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19310
Karthik M v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19381

Karthik Sizing Mill v. M. Natesan, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19070
Karthik Sizing Mill v. M. Natesan, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19071
Karthikeyan v. State, (M. Nirmal Kumar, J.), 2026 SCC OnLine Mad 2399
Kaviyarasan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19329

Kishore Kumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19378

Kowsalya v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 19100
Kumar v. Deepa, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19397

Kumari v. Nagaraman, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19399

L. Akula Ayyappa Reddy v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19386
L. Nagarajan v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 19332

L. Settu v. Water Resource Department, (R. Subramanian and G. Arul Murugan, JJ.), 2025 SCC
OnLine Mad 19005

Lakshmanan N. v. Sivagami V., (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18967

Lalithakumari Chavva v. State Tax Officer-1, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
19050

Loganathan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19259

M. Amutha v. State of Tamilnadu, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad
19042

M. Arumugakani Ammal v. A. Sridharan, (N. Mala, J.), 2026 SCC OnLine Mad 2403

M. Basker v. State of Tamilnadu, (R. Subramanian and G. Arul Murugan, JJ.), 2025 SCC OnLine
Mad 19012

M. Boopathy v. State Level Scrutiny Committee, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025
SCC OnLine Mad 19191

M. Chandru v. State of T.N., (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 18961

M. Dharani v. Authorised Officer, (K.R. Shriram, C.J. and Mohammed Shaffiq, J.), 2025 SCC OnLine
Mad 19185

M. Ezhilarasi v. Commr. of Technical Education, (N. Mala, J.), 2025 SCC OnLine Mad 19102
M. Gandhi v. Agricultural Production, (R.N. Manjula, J.), 2025 SCC OnLine Mad 18992

M. Gopalakrishnan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19369

M. Janaki v. State, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19079

M. Javid Ali v. Chairman, (N. Mala, J.), 2025 SCC OnLine Mad 19161

M. Kannan v. Celin Kalaiselvi, (Battu Devanand, J.), 2025 SCC OnLine Mad 19235

M. Krishna Rao v. Directorate of Town & Country, (J. Sathya Narayana Prasad, J.), 2025 SCC
OnLine Mad 19156

M. Kuppan v. State of T.N., (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19032

M. Kuppu v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19178

M. Madhaiyan v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19203
M. Mahadevan v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19174

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257645

-31 -

M. Mani v. Cholamandalam Investment & Finance Co. Ltd., (Abdul Quddhose, J.), 2025 SCC OnLine
Mad 19205

M. Manju v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19297

M. Manjunatha Habeeb Basha v. B. Shahin, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19395
M. Marimuthu v. Latha, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 19238

M. Nirmala v. Collector, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19091

M. Panneer Selvam v. Sathya, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19389

M. Paraman v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
2425

M. Praveen v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19362

M. Ramalingam v. T.N. Public Information Commissioner, (J. Sathya Narayana Prasad, J.), 2025 SCC
OnLine Mad 19069

M. Sekar v. K. Prabhavathy, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19391

M. Shankar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19139

M. Tamilarasan v. State of T.N., (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19074

M. Vadivelu v. State, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 19172
M. Vairaprakash v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19240

M. Velusamy v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
2422

M. Vijaya v. Collector, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC
OnLine Mad 2431

M. Vijayakumar v. Sasikala, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19276
M. Yugendiran v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19357

M.S. Moorthy v. National Faceless Assessment Centre, (Krishnan Ramasamy, J.), 2025 SCC OnLine
Mad 19062

Machavelu v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19318
Madasamy v. State, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19096

Madras Fertilizers Ltd. v. T. Muthu Kumaran, (R. Subramanian and G. Arul Murugan, JJ.), 2025
SCC OnLine Mad 19001

Magesh v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19330

Mahindra & Mahindra Financial Services Ltd. v. Adilakshmi Diagnostic Centre, (Abdul Quddhose,
J.), 2025 SCC OnLine Mad 18965

Malai Selvi v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 18960

Management of Bata India Ltd. v. N. Magesh Babu, (M. Dhandapani, J.), 2025 SCC OnLine Mad
19089

Manager United India Insurance Co. Ltd. v. Rishikumar, (S. Sounthar, J.), 2025 SCC OnLine Mad
19213

Manager United India Insurance Co. Ltd. v. S. Nizamuddin, (S. Sounthar, J.), 2025 SCC OnLine Mad
19223

Manikandan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19292
Manikandan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19358
Manikandan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19317

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257932

-32 -

Manish Kumar v. Managing Director, (S. Sounthar, J.), 2025 SCC OnLine Mad 19232
Manjula v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19063

Mano v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19376

Manogaran v. Govindasamy, (R. Sakthivel, J.), 2025 SCC OnLine Mad 19401

Maria Edwin Ponsingh v. State of T.N., (K. Murali Shankar, J.), 2025 SCC OnLine Mad 19388
Maria Selvi v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19289
Mariammal v. Ramdass Naicker, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 18985
Mathan Kumar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19280

Medlife Oh Clinics (P) Ltd. v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19047
Meenakshi Sundaram v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19136

Mercedes - Benz Financial Services India (P) Ltd. v. Kedia Advisors & Consultants (P) Ltd., (Abdul
Quddhose, J.), 2025 SCC OnLine Mad 19208

Metro Trading v. Sheenlac Paints Ltd., (P. Velmurugan, J.), 2025 SCC OnLine Mad 19274

Moderator Gnanadasan Polytechnic College v. N.V. Publications, (R. Vijayakumar, J.), 2025 SCC
OnLine Mad 18955

Mohamed Murthala v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19345

Mohanraj Titus Dorairaj v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
19059

Mohanraj v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19327

Multi Star Metal Trading LLC v. Union of India, (M. Dhandapani, J.), 2026 SCC OnLine Mad 2411
Mumtaz v. Suraiya Begum, (R. Sakthivel, J.), 2025 SCC OnLine Mad 19218

Murugadass v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19306

Murugan v. Subbammal, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19396

Murugesan v. Saroja Ammal, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 18982

Muthu v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19261

Muthukumar v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 2401

N. Anandhi v. Joint Registrar of Coop. Societies, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine
Mad 19058

N. Dhanapal v. Revenue Divisional Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19110
N. Jagadeesan v. State of T.N., (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19121
N. Rajeshwari v. G. Santhanam, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 18986

N. Rukmanganthan v. J. Kumaragurubaran, (K.R. Shriram, C.J. and Mohammed Shaffiq, J.), 2025
SCC OnLine Mad 19236

N. Siva Kumar v. Collector, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC OnLine
Mad 19115

Narasimman v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19264
Naveen Kumar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19360
Neelavathi v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19322

Nistal v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19384

Nithun v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 19287
Nithyavathi v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 19090

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257831

-33 -

Novex Communications (P) Ltd. v. DXC Technologies (P) Ltd., (K.R. Shriram, C.J. and Mohammed
Shaffiq, J.), 2025 SCC OnLine Mad 18969

O.P. Baskar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19350
P Sathyaseelan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19248
P. Haribabu v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19348
P. Jaganathasamy v. Collector, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19135

P. Kalimuthu v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
2424

P. Manikandan v. Commr. of Survey & Settlement Office, (N. Anand Venkatesh, J.), 2025 SCC
OnLine Mad 19180

P. Parthiban v. Inspector General of Police, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19343
P. Sathishkumar v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19184

P. Siva Sankar v. Inspector General of Registration, (Dr G. Jayachandran and R. Poornima, JJ.),
2025 SCC OnLine Mad 18995

P. Thambidurai v. Sub Registrar/registration Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 19157

Palanisamy v. A. Dhivabharathi, (R. Sakthivel, J.), 2025 SCC OnLine Mad 19217
Palanivasan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19371

Pallikaranai Anna Nagar Pakuthi Veetu Manai Matrum Veetu Urimaiyaarkal Variseluthuvor
Podhunalasangam v. State of T.N., (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19200

Pandian v. Collector, (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad 2416
Pandiyan Graphics v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19046
Parameshwara Rao v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19338

Parsool Mistra v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19368

Paulraj v. Collector, (G.R. Swaminathan and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 18999
Periya Eswaran v. C. Subbuthai, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18950

Perumal v. Chinnasamy, (P. Dhanabal, J.), 2025 SCC OnLine Mad 18947

Peter Prakasam v. T.N. Housing Board, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine
Mad 19010

Phooltas Transrail Ltd. v. Palfinger India (P) Ltd., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad
19258

Ponmalar v. State, (Dr G. Jayachandran and R. Poornima, JJ.), 2025 SCC OnLine Mad 18997
Praveen v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19241

Preetha v. State, (Dr Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad 2404
Punith v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19315

Punithamary v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19361

R. Chandran v. V.S. Radhakrishnan, (M. Nirmal Kumar, J.), 2026 SCC OnLine Mad 2400

R. Dinesh v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19331

R. Hariharan v. Director of School Education, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19020
R. Kumaran v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19351

R. Mohan Babu v. T.N. Sugar Corpn. Ltd., (R.N. Manjula, J.), 2025 SCC OnLine Mad 19171

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257643

-34 -

R. Nagarajan v. Commissioner, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad
19198

R. Palanivel v. Competent Authority & District Revenue Olfficer, (N. Anand Venkatesh, J.), 2025 SCC
OnLine Mad 19075

R. Pavayee v. State, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19094
R. Rajalakshmi v. District Revenue Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19077

R. Ramesh Lal v. Metropolitan Transport Corpn. (Chennai) Ltd., (N. Mala, J.), 2025 SCC OnLine
Mad 19073

. Ronith v. State of T.N., (Sunder Mohan, J.), 2025 SCC OnLine Mad 19374
R. Samuel v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19294

R. Sangeetha Priya v. State of T.N., (R. Suresh Kumar and A.D. Maria Clete, JJ.), 2025 SCC OnLine
Mad 19016

R. Selvi v. Corpn. Commissioner, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine
Mad 19162

R. Shanthi v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 18958
R. Tamilarasan v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19160

R. Thirumal v. Metropolitan Transport Corpn. Ltd., (D. Bharatha Chakravarthy, J.), 2025 SCC
OnLine Mad 19106

R. Ulagavoozhian v. Regional Passport Officer, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine
Mad 19114

R. Veeramani v. Registrar of Coop. Societies, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad
19066

R. Venkateswaran v. T.N. Civil Supplies Corpn., (C. Saravanan, J.), 2025 SCC OnLine Mad 19037
R. Vijayalakshmi v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19309
R. Viswanathan v. State, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19170

R.M. Sethuraman v. Commr. Oulgaret Municipality, (J. Sathya Narayana Prasad, J.), 2025 SCC
OnLine Mad 19134

Radhakrishnan Ramasamy v. State of T.N., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine
Mad 2415

Radhamani v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19263

Ragul v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19385

Raja Sivanesan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19293

Raja v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19304

Rajalakshmi Aayal v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19067

Rajalakshmi Cars (P) Ltd. v. Provident Fund Commissioner, (M. Dhandapani, J.), 2025 SCC OnLine
Mad 19130

Rajalakshmi Cars (P) Ltd. v. Provident Fund Commissioner, (M. Dhandapani, J.), 2025 SCC OnLine
Mad 19132

Rajendiran v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19249
Rajesh v. Vijayakumari, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19394
Rajkumar v. State, (R. Suresh Kumar and A.D. Maria Clete, JJ.), 2025 SCC OnLine Mad 19011

=

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257557

-35 -

Ramani v. Revenue Divisional Officer, (M. Sundar and K. Govindarajan Thilakavadi, JJ.), 2025 SCC
OnLine Mad 19133

Ramasamy v. Amirthalingam, (R. Sakthivel, J.), 2025 SCC OnLine Mad 18953
Ramasamy v. P. Gowsalya, (S. Sounthar, J.), 2025 SCC OnLine Mad 19220
Ramesh v. Subramaniyan, (C. Kumarappan, J.), 2026 SCC OnLine Mad 2398
Ranganathan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19328
Rangasami Puttan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19256
Ranjith Kumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19387
Ravichandran v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19320

Regma Ceramics Ltd. v. Superintendent of GST & Central Excise, (Krishnan Ramasamy, J.), 2025
SCC OnLine Mad 19119

Renewable Energy Producers Assn. v. State Load Despatch Centre, (D. Bharatha Chakravarthy, J.),
2025 SCC OnLine Mad 19060

Royal Sundaram General Insurance Co. Ltd. v. Sahubar Nisha, (Mummineni Sudheer Kumar, J.),
2025 SCC OnLine Mad 18949

RP Connexions v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19145

Rural Development & Panchayat Raj Department v. S. Shanmugasundaram, (G.R. Swaminathan
and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 18998

S. Ajaykumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19244

S. Badrunnisa v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19175

S. Dhanasekar v. T.N. State Marketing Corpn. Ltd., (R.N. Manjula, J.), 2025 SCC OnLine Mad 19078
S. Gandhi v. Collector, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 2437

S. Gokul v. Greater Chennai Corpn., (Sushrut Arvind Dharmadhikari, C.J. and G. Arul Murugan,
J.), 2026 SCC OnLine Mad 2432

S. Goutham v. IDBI Bank Ltd., (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19040
S. Govindasamy v. State of T.N., (R.N. Manjula, J.), 2025 SCC OnLine Mad 19028
S. Jayaraman v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19036

S. Jayasankar v. International Bakery Products Ltd., (M. Dhandapani, J.), 2025 SCC OnLine Mad
19039

S. Jitendria Vel v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19300

S. Kalaimathi v. State of T.N., (R. Suresh Kumar and N. Senthilkumar, JJ.), 2026 SCC OnLine Mad
2409

S. Karuppaiah v. State, (R.N. Manjula, J.), 2025 SCC OnLine Mad 19022

S. Madheswaran v. State, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19137

S. Murugan v. Sub Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19183

S. Muthu v. State, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad 19153

S. Muthumalai Rani v. State, (R. Suresh Kumar and Dr A.D. Maria Clete, JJ.), 2025 SCC OnLine
Mad 19009

S. Muthuraj v. State of T.N., (R.N. Manjula, J.), 2025 SCC OnLine Mad 19167

S. Nagarajan v. Management of T.N. State Express Transport Corpn. Ltd., (Mummineni Sudheer
Kumar, J.), 2026 SCC OnLine Mad 2412

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257991

-36 -

S. Poongodi v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19194

S. Sarangapani v. Union of India, (R. Subramanian and G. Arul Murugan, JJ.), 2025 SCC OnLine
Mad 19014

S. Sudhakar v. Collector, (J. Sathya Narayana Prasad, J.), 2025 SCC OnLine Mad 19099
S. Syed Rasheed v. Collector, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19129
S. Thangaraj v. Union of India, (Teekaa Raman, J.), 2025 SCC OnLine Mad 19092

S. Thangavel v. T.N. STC (Kovai) Ltd., (Mummineni Sudheer Kumar, J.), 2026 SCC OnLine Mad
2421

S.B. Booja v. P. Aadharsh, (P. Vadamalai, J.), 2025 SCC OnLine Mad 18991

S.D. Sankar v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19342

S.P. Chandran v. Muniyayee, (G. llangovan, J.), 2025 SCC OnLine Mad 18988

S.S. Balakrishnan v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19116

Sabeena Fathima v. Chief Commissioner Office, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine
Mad 19117

Sabrama Shahin v. Sureshkumar, (S. Sounthar, J.), 2025 SCC OnLine Mad 19214
Sakilabanu v. Union of India, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19168
Sakkaravarthi v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19321

Sampath Kumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19307

Sangeetha v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 18959

Sankaragopal v. T.N. State Marketing Corpn. Ltd., (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
19045

Santhini v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19303

Saral Rani v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 19257

Saraswathi v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19364

Saraswathy v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 18962
Sarath v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19370

Saravanan v. Directorate of Vigilance & Anti Corruption, (Sushrut Arvind Dharmadhikari, C.J.
and G. Arul Murugan, J.), 2026 SCC OnLine Mad 2430

Saravanan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19278

Sasikumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19262

Sathish Kumar v. Collector, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 2436

Sathish Kumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19379

Sathyabala Power Engineers v. T.S. Shantha, (R. Kalaimathi, J.), 2025 SCC OnLine Mad 18970

Selvaganapathy v. State by the Sub Inspector of Police, (P. Velmurugan, J.), 2025 SCC OnLine Mad
19243

Selvarani v. K.G. Kandakumar, (S. Srimathy, J.), 2025 SCC OnLine Mad 18971

Selvi P. Gunadevi v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19085
Selvi v. Kulothungan, (R. Sakthivel, J.), 2025 SCC OnLine Mad 19400

Selvi v. M. Haseem Ali, (S. Sounthar, J.), 2025 SCC OnLine Mad 19219

Selvi v. State of T.N., (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 18957
Senthilkumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19313

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257928

-37 -

Settu v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19337

Seyon Customer Care v. EPFO, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19163

Seyon Customer Care v. EPFO, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19164

Seyon Customer Care v. EPFO, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19165

Seyon Customer Care v. EPFO, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19166

Shahul Hameed v. Syed Ali, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18944

Shameem Banu v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 19144

Shifana Rosemeen v. State, (Dr Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad
2406

Simpson & Co. Ltd. v. Addisons Paints & Chemicals Ltd., (M. Dhandapani, J.), 2025 SCC OnLine
Mad 19169

Sindhu Seva Samithi Trust v. Commissioner, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC
OnLine Mad 19201

Sivakami Sachitanandam v. K. Thamaraiselvan, (A.D. Jagadish Chandira, J.), 2025 SCC OnLine Mad
18951

Sivanantham v. Collector, (L. Victoria Gowri, J.), 2026 SCC OnLine Mad 2427

Smartek v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19053
SPRM Ramasamy v. Igbal Traders, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19339
SPRM Ramasamy v. Igbal Traders, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19346
SPRM Ramasamy v. Igbal Traders, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19347
SPRM Ramasamy v. Igbal Traders, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19349

Sri. Kauvery Medical Care (India) Ltd. v. Inspector General of Registration, (Abdul Quddhose, J.),
2026 SCC OnLine Mad 2434

Sri. Thatha Kasi Sadasiva Arumuga Swamigal Temple v. Assistant Engineer, (T.V. Thamilselvi, J.),
2026 SCC OnLine Mad 2402

State of T.N. v. K. Maria Antony Ruswald, (R. Subramanian and G. Arul Murugan, JJ.), 2025 SCC
OnLine Mad 19013

State v. A. Vijaya, (R. Suresh Kumar and A.D. Maria Clete, JJ.), 2025 SCC OnLine Mad 19017
State v. P. Kubendran, (R. Subramanian and G. Arul Murugan, 1J.), 2025 SCC OnLine Mad 19002

Subashini Venkatesh (Dr.) v. Dr. Venkatesh Munikrishnan, (Dr A.D. Maria Clete, J.), 2026 SCC
OnLine Mad 2396

Suharthi v. N. llayalwar, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18942
Suharthi v. N. llayalwar, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18943
Sumathi Agencies v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19108
Sumesh Kumar v. Dhanalakshmi, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19275

Superintending Engineer v. N. Kathiravan, (R. Subramanian and G. Arul Murugan, J1J.), 2025 SCC
OnLine Mad 19004

Suresh v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19305

Surya v. Tahsildar, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19181
Surya v. Tahsildar, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19189

T. Muthukumar v. R. Anbu, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 18945

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257518

-38 -

T. Raju v. M. Daniel Salmon, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 19233
T. Ravikumar v. Regional Transport Officer, (N. Mala, J.), 2025 SCC OnLine Mad 19192

T. Sathiyavathi v. Commr. of Land Administration, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad
19188

T. Thangavel v. Collector, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad
19018

T.J. Jeay Manikandan v. Revenue Divisional Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine
Mad 19176

T.K.S. Pugazhendhi v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19365

T.N. Civil Supplies Corpn. Ltd. v. S.T. Rose Pesiya, (R. Subramanian and G. Arul Murugan, JJ.),
2025 SCC OnLine Mad 19015

T.N. Generation & Distribution Corpn. Ltd. v. B. Sundari, (R. Suresh Kumar and Dr A.D. Maria
Clete, J1.), 2025 SCC OnLine Mad 19008

T.N. Small Industries Development Corpn. Ltd. v. Vinod M. Patel, (G.R. Swaminathan and M.
Jothiraman, JJ.), 2025 SCC OnLine Mad 18994

T.N. STC v. K. Ramesh, (Dr G. Jayachandran and R. Poornima, JJ.), 2025 SCC OnLine Mad 18996

T.N. Water Supply & Drainage Board v. Labour Inspector, (M. Dhandapani, J.), 2025 SCC OnLine
Mad 19023

Tamil Nadu STC v. M. Thangamani, (S. Sounthar, J.), 2025 SCC OnLine Mad 19222
Tamilselvan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19283
Tamizhmaran v. Nithyananthan, (S. Sounthar, J.), 2025 SCC OnLine Mad 19211

TANGEDCO v. C Elumalai, (S.M. Subramaniam and K. Rajasekar, JJ.), 2025 SCC OnLine Mad
19151

Thaadi Venkata Suri Apparao v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine
Mad 19038

Thamotharan v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19373

Thiagaprabagaran T. v. Registrar General Madras High Court, (R. Subramanian and G. Arul
Murugan, JJ.), 2025 SCC OnLine Mad 19109

Thirumathy Muthammal Textiles (P) Ltd. v. Tamilnadu Power Distribution Corpn. Ltd., (D. Bharatha
Chakravarthy, J.), 2025 SCC OnLine Mad 19061

Thiruneelakandan v. Greater Chennai Corpn., (M. Sundar and K. Govindarajan Thilakavadi, JJ.),
2025 SCC OnLine Mad 19112

Tvl. Deepam Road Marking v. State Tax Officer 11, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
19080

Tvl. Deepam Road Marking v. State Tax Officer II, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
19081

Tvl. JK Transport & Logistics (P) Ltd. v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC
OnLine Mad 19051

Tvl. Kalai Engineering v. State Tax Officer-2, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
19122

Tvl. RS Development & Constructions India (P) Ltd. v. Commissioner, (Krishnan Ramasamy, J.),
2025 SCC OnLine Mad 19065

Tvl. Sekar Sowndarya v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19049

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257802

-39 .

Tvl. Usha Medicals v. State Tax Officer-2, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19120
Tvl. V.S.R. Textiles v. State Tax officer-2, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19048

Tvl. Vridhis Blue Metals & Minerals v. State Tax Officer-1, (Krishnan Ramasamy, J.), 2025 SCC
OnLine Mad 19107

U. Suresh Kumar v. Mala Jayashree, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19392
U. Thiyagarajan v. Hemalatha, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19390
Umadevi v. Nallammal, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 18984

Umapathy v. Ranipet Municipality, (T.V. Thamilselvi, J.), 2025 SCC OnLine Mad 18983
Union of India v. Kapil Kumar, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19149

Union of India v. Kapil Kumar, (M. Dhandapani, J.), 2025 SCC OnLine Mad 19150

Usha Rani v. Collector, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19103

V. Ganga v. State, (M.S. Ramesh and N. Senthilkumar, JJ.), 2025 SCC OnLine Mad 19101
V. Monika v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19316

V. Nagarajan v. Arumugam, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 19237

V. Publishing Solutions (P.) Ltd. v. I. Justin Domnic Savio, (M. Dhandapani, J.), 2025 SCC OnLine
Mad 19083

V. Raja v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19035

V. Saravanan v. Inspector General of Registration, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad
19179

V. Sathishkumar v. Atchaya, (P. Vadamalai, J.), 2025 SCC OnLine Mad 18990

V. Sreenivasan v. State, (R. Suresh Kumar and A.D. Maria Clete, JJ.), 2025 SCC OnLine Mad
19019

V. Tyagarajan v. T.N. STC, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19190

V. Vijayakumar v. District Revenue Officer, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19158
V. Viswanathan v. Chairman, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 19030

V.R. Rajini v. State, (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 19196

V.V. Constructions v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19057

Vani v. Nil, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 18968

Varatharajan v. Santhamani, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 19206

Vedan v. Murugan, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC
OnLine Mad 2408

Vengatesh v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19352

Venkatesan v. State, (Dr G. Jayachandran and R. Poornima, JJ.), 2025 SCC OnLine Mad 19286
Venkatesh v. A. Vijayakumar, (S. Sounthar, J.), 2025 SCC OnLine Mad 19231

Verasi Ram v. State, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19242

Vigi v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 19288

Vignesh v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19246

Vignesh v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19247

Vignesh v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19383

Vijay v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19269

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257902

- 40 -

Vijayakumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19253
Vijayakumar v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19255
Vijayalakshmi v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 19295
Viji v. State, (Sunder Mohan, J.), 2025 SCC OnLine Mad 19251

Villupuram District Central Coop. Bank Ltd. v. Additional Commissioner of Labour, (M. Dhandapani,
1.), 2025 SCC OnLine Mad 19068

Vimalkumar v. Elakiya, (P. Velmurugan, J.), 2025 SCC OnLine Mad 19398

Vinoth v. T.N. Housing Board, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 19118
Vishnu Vijaya Kumar v. Rajkham Housing, (Abdul Quddhose, J.), 2025 SCC OnLine Mad 19207
VSI Sand v. Commissioner, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19127

VSI Sand v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19124

VSI Sand v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19126

VSI Sand v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 19128

World Vision India v. CIT, (C. Saravanan, J.), 2026 SCC OnLine Mad 2433

X. Francis Raja v. Neyveli Lignite Corpn. Ltd., (Teekaa Raman, J.), 2025 SCC OnLine Mad 19033

Zetwerk Manufacturing Business (P) Ltd. v. RBI, (K.R. Shriram, C.J. and Mohammed Shaffiq, J.),
2025 SCC OnLine Mad 19177

Meghalaya High Court [16]

Bozlul Hoque v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC
OnLine Megh 140

Chibath Ch. Marak v. Garo Hills Autonomous District Council, (H.S. Thangkhiew, J.), 2026 SCC
OnLine Megh 146

Destiny Laloo v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 151
Donbok Buam v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 145

Emcila Kharthangmaw v. East Khasi Hills District, (Revati Mohite Dere, C.J. and W. Diengdoh, J.),
2026 SCC OnLine Megh 143

Enamul Hoque v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 149

Epstar Wanting Thabah v. East Khasi Hills District, (Revati Mohite Dere, C.J. and W. Diengdoh, J.),
2026 SCC OnLine Megh 137

Hima Mary Kurbah v. Collector, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC OnLine
Megh 141

Hobar Mawlong v. Collector, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC OnLine
Megh 142

North Eastern Hill University v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine
Megh 148

Philip Khrawbok Shati v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026
SCC OnLine Megh 139

Phrident Singh Thabah v. Collector, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC
OnLine Megh 144

Pyndaplang Sana v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 150

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003257647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258032

-41 -

Ram Gopal Harlalka v. Union of India, (H.S. Thangkhiew and B. Bhattacharjee, JJ.), 2026 SCC
OnLine Megh 147

Shngainlang Kurbah v. East Khasi Hills District, (Revati Mohite Dere, C.J. and W. Diengdoh, J.),
2026 SCC OnLine Megh 138

Vicky Mishra v. Union of India, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 136

Madhya Pradesh High Court [54]

Aaradhya Filing Station HPCL v. Hindustan Petroleum Corpn. Ltd., (Sandeep N. Bhatt, J.), 2026
SCC OnLine MP 1980

Amolak Singh Chhabra v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 2003
Anish Ahmad v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 2005

Arbaj Khan v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 1978

Archana Yaduvanshi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 2020

Ashok Kumar Dubey v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1984

Bharat Singh v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 2021

Brij Kishore Khare v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1987
Choudhari Singh Tomer v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1986
Damodar Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1983
Ganeshram Gupta v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1981

Gyan Singh Solanki v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2011
Hasamdeen v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1996

Heg Ltd. v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine MP 1997
Hemlata Singh Marko v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 2024

Ibrahim Khan v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 2007

India Cements Ltd. v. Union of India, (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 2000

India Cements Ltd. v. Union of India, (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 2001

India Cements Ltd. v. Union of India, (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 2002

Jalil Khan Multani v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2028
Kamal Kumar Jain v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1998

Kamal Singh v. M.P. Madhya Kshetra Vidyut Vitran Co. Ltd., (Anand Singh Bahrawat, J.), 2026
SCC OnLine MP 1985

Kamta Prasad v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 2006
Kaniram v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 1988

Lavkush Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 2009
Lokendra Singh Rathore v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2027
Mahaveer Prasad Sharma v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1989
Mahesh Kumar v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2029
Mangilal Bamniya v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2014

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258072

-42 -

Mohan Parmar v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2026

Mukesh Pahade v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1999

Munna Lal Kushwaha v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 2017
Munni Bai Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1979
Nandkishore Sahriya v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 2022
Nusrat Khan v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 2004
Pancholiram v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1990

Phool Singh Rande v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2015
Pradeep Kumar Shukla v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1992
Radha Kajoriya v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1991

Radha Kajoriya v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1994

Rakesh Malviya v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2016

Rem Singh Mourya v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2010
Rohit Baliram Chandole v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1977
Rupali Davnde v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 2023

Sangram Singh Tomar v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1993
Seva Ram Lodhi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 2019
Shailendra Singh Baghel v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 2025
Sobran Singh v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1995
Subhash Buadey v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 2018

Surpal Alawa v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2013
Ujalakarole v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1982
Vinayak Prasad Pandey v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 2008
Vishwanath Mishra v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 2012

Yogesh Nagar v. State of M.P., (Vijay Kumar Shukla and Pavan Kumar Dwivedi, JJ.), 2026 SCC
OnLine MP 1976

Orissa High Court [31]
Abhiram Mohanty v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1024
AFR Gouri Shankar Behera v. State of Orissa, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1014
Ajit Kumar Nandy v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 1032
Alim Bux v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1035
Balaram Pradhan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 1033
Bibhuti Bhusan Ray v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 1020
Chitra Lekha Mohanty v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1022

Gagan Kumar Behera v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
1031

Jakrias Bada v. State of Odisha, (Manash Ranjan Pathak and Sashikanta Mishra, JJ.), 2026 SCC
OnLine Ori 1012

K. Tulasi v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1021

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258105
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258104

-43 -

Kalinga Warriors v. Paradip Port Authority, (B.P. Routray, J.), 2026 SCC OnLine Ori 1041

Kartik Chandra Barik v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
1030

Laxman Rohidas v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 1017

Laxmi Dhar Mohanty v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1039

Lokanath Mohanta v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 1037
Maa Baishnodevi Stone Crusher v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1042
Niranjan Sahoo v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 1036
Pranabandhu Sahoo v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1023

Priyanka Swain v. State of Odisha, (Ananda Chandra Behera, J.), 2026 SCC OnLine Ori 1026
Purna Chandra Das v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 1034
Rasmita Das v. Enforcement Directorate, (Savitri Ratho, J.), 2026 SCC OnLine Ori 1013

Ratikanta Nayak v. Department of Higher Education, (Ananda Chandra Behera, J.), 2026 SCC
OnLine Ori 1027

Sanat Kumar Karan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 1029

Sangram Keshari Jena v. State of Odisha, (Manash Ranjan Pathak and Aditya Kumar Mohapatra, JJ.),
2026 SCC OnLine Ori 1016

Sanjay Kumar Behera v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1038

Suresh Chandra Sahoo v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1019
Sushant Kumar Moharana v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1040
Swagatika Puhan v. State of Odisha, (Ananda Chandra Behera, J.), 2026 SCC OnLine Ori 1025
Tinki Satnami v. State of Odisha, (Ananda Chandra Behera, J.), 2026 SCC OnLine Ori 1028

Tofan Bhoi v. Collector, (K.R. Mohapatra and Sanjay Kumar Mishra, JJ.), 2026 SCC OnLine Ori
1015

Trilochan Biswal v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 1018

Patna High Court [50]
Abhishek Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1431
Ajay Sahni v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1402
Ajay Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1409
Akshay Mukhiya v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1423
Amit Paswan v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1397
Anshu Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1425
Anuj Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1404
Anurag Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1430
Bharat Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1387
Binit Kumar v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 1434
Birbal Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1424
Chandan Kumar Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1407
Dhiraj Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1393

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258134

-44 -

Dinesh Sah v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1410

Dukhi Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1411
Ganga Paswan v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1420
Guddoo Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1389
Jayendra Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1391
Jitendra Kumar Sinha v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1428
Krishna Ray v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1429
Maharshi Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1400
Manoj Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1396
Mithun Kumar Mishra v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1394
Mrityunjai Prasad Singh v. Chairman, (Partha Sarthy, J.), 2026 SCC OnLine Pat 1385
Muneshwar Mahto v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1399
Musai Soren v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1427
Puni Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1415

Raj Kaliya Devi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1414
Raja Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1413
Rajendra Manjhi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1398
Rajendra Prasad (Dr.) v. State of Bihar, (Partha Sarthy, J.), 2026 SCC OnLine Pat 1386
Rajkumar Mukhiya v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1419
Rakesh Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1395
Raunak Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1412
Raushan Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1388
Ruksana Khatoon v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1432
Ruksana Khatoon v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1426
Sadakat v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1421

Sandip Safi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1433

Sanjay Ram v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1416

Satish Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1408
Shashi Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1390
Subhash Chaudhary v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1406
Subodh Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1401
Sujeet Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1417

Sunil Kumar Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1405
Sunil Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1403

Sunny Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1418

Udal Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1422

Vipin Mahtha v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1392

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258133

- 45 -

Punjab and Haryana High Court [229]
Aaliya v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2794
Ajinder Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23026
Alisha v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2815
Alka Rani v. State of Haryana, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23071
Amarjit Kaur v. Jarnail Singh, (Alka Sarin, J.), 2025 SCC OnLine P&H 22988
Amarjit Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23008
Amir Singh v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2811

Amit Chhibber v. Sky Rock City Welfare Society, (Vikram Aggarwal, J.), 2025 SCC OnLine P&H
22987

Anita v. State of Haryana, (Anoop Chitkara and Sukhvinder Kaur, JJ.), 2026 SCC OnLine P&H
2760

Anjli Rani v. State of Haryana, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 2798
Anmol Sahota v. State of Punjab, (N.S. Shekhawat, J.), 2025 SCC OnLine P&H 23087
Antar Devi v. Deen Dayal, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23100
Arshdeep Kaur v. State of Punjab, (Karamjit Singh, J.), 2025 SCC OnLine P&H 23077
Asha Rani v. Jasbir Singh, (Archana Puri, J.), 2025 SCC OnLine P&H 23114

Attar Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2809
Avnish Kumar v. State of Punjab, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23112
Ayush v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22995

Bl v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2807

Bagga Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23023
Balbir Singh v. Som Raj Rana, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 22986
Baljit Singh v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2801
Balkar Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23025
Barjinder Singh v. State of Punjab, (Deepak Gupta, J.), 2025 SCC OnLine P&H 23021
Baru Singh v. State of Punjab, (Deepak Gupta, J.), 2025 SCC OnLine P&H 22996

Bativ. Ram Savroop, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23108

Bharat Bhushan v. State of Punjab, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026
SCC OnLine P&H 2827

Bharti v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23060

Bhavdeep Singh v. State of Punjab, (Anoop Chitkara and Sukhvinder Kaur, JJ.), 2026 SCC OnLine
P&H 2756

Bhupinder Singh v. Zodiac Maritune Agencies Ltd., (Pankaj Jain, J.), 2025 SCC OnLine P&H 23104
Bimla Devi v. Jagvinder, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 23113

Birmati v. Mohit, (Alka Sarin, J.), 2026 SCC OnLine P&H 2824

Bobby v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2789

CIT v. SEL Textiles Ltd., (Arun Palli and Sudeepti Sharma, JJ.), 2025 SCC OnLine P&H 23122
Daljit Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2770

Darshan Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23053

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258311

- 46 -

Deepak v. State of Haryana, (Vinod S. Bhardwayj, J.), 2026 SCC OnLine P&H 2757

Devi Dayal v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2752

Dhan Devi v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23089
Dharmpal v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2767

Dinesh Kumar Gupta v. Maghav Gupta, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23052
Divisional Forest Officer v. Mithoo, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 2799
Divyanshi Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2774

Euro Security & Placement (P) Ltd. v. De Diamond Electric India (P) Ltd., (Suvir Sehgal, J.), 2025
SCC OnLine P&H 23129

Fakiria Mohammad v. Gurdial Singh Kailey, (Vikas Bahl, J.), 2025 SCC OnLine P&H 23128
Gagandeep Sharma v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 23038
Gamdoor Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23014
Gaurav v. State of Haryana, (Sanjiv Berry, J.), 2025 SCC OnLine P&H 23017

Geeta v. Sunil, (Alka Sarin, J.), 2025 SCC OnLine P&H 23110

Govind v. State of Punjab, (Mahabir Singh Sindhu, J.), 2025 SCC OnLine P&H 23033

Greater Mohali Area Development Authority v. Satwant Kaur, (Anil Kshetarpal, J.), 2025 SCC
OnLine P&H 22993

Gurjant Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2788
Gurjant Singh v. State of Punjab, (N.S. Shekhawat, J.), 2025 SCC OnLine P&H 23022
Gurjant Singh v. State of Punjab, (Sanjiv Berry, J.), 2025 SCC OnLine P&H 23079

Gurjeet Singh v. Paramjit Singh, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 23109

Gurmail Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23043
Gurmeet Kaur v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 23061
Gurmeet Singh v. State of Punjab, (Namit Kumar, J.), 2025 SCC OnLine P&H 23065
Gurnam Singh v. Jatinderjit Kaur, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23030
Gurpal Singh v. Dhir Singh, (Mahabir Singh Sindhu, J.), 2025 SCC OnLine P&H 23040
Gurpreet Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23072
Harbans Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2782
Hardeep Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23042
Hardeep Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2764

Hari Singh v. State of Haryana, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 2800

Harinder Pal v. Dainik Savera News & Media Network, (Anil Kshetarpal, J.), 2025 SCC OnLine
P&H 23130

Harpal Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2790
Harsh Singh v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2769

Haryana State Small Industries & Export Corpn. Ltd. v. CIT, (Lisa Gill and Alok Jain, JJ.), 2025
SCC OnLine P&H 23121

Heera Lal v. State of Punjab, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 23037
Hemant Kumar Meena v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 2785
Hemlata Sharma v. Ganga Ram, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23031

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258303

-47 -

Honey Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2786
Inder Mohan Rai v. Nirmal Sharma, (Alka Sarin, J.), 2025 SCC OnLine P&H 23134

Jagbir Singh v. Mangalpur Kaushik Coop. LC Society, (Sandeep Moudgil Judge, J.), 2025 SCC
OnLine P&H 23028

Jagbir Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23005
Jagir Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2813

Jagtar Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2787

Jagvir Kumar v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23044
Jaila v. Raj Kaur, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 23099

Jairam v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 2829

Jarnail Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23049
Jarnail Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23010
Jasbir Kaur v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 23085
Jasbir Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23058
Jasbir v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 2784

Jind Coop. Sugar Mills Ltd. v. Industrial Tribunal-cum-Labour Court, (Kuldeep Tiwari, J.), 2026
SCC OnLine P&H 2803

Jyoti Devi v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23070

Karambir Poonia v. State of Haryana, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC OnLine
P&H 2802

Karan Singh v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23064
Karan Verma v. State of Punjab, (Jasgurpreet Singh Puri, J.), 2025 SCC OnLine P&H 23048

Karnail Singh v. Haryana Agro Industries Corpn. Ltd., (Harpreet Singh Brar, J.), 2025 SCC OnLine
P&H 23051

Kewal Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2812

Kids Clinic India Ltd. v. Industrial Tribunal-cum-Labour Court-1, (Kuldeep Tiwari, J.), 2026 SCC
OnLine P&H 2804

Krishan Bhatia v. Virender Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2823
Kuldeep Singh v. State of Punjab, (Deepak Gupta, J.), 2025 SCC OnLine P&H 23007
Kuljeet Kaur v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23075
Kulwinder Kaur v. Mansimranjit Kaur, (Anil Kshetarpal, J.), 2025 SCC OnLine P&H 23127
Lalit Anand v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23045

Lalu v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2775

Lokesh v. State of Haryana, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23016
Lovekush v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2776

Lovely Rani v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2810
Lovepreet Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2818
Lovepreet Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2772
Mahabir v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23002
Mahant Hanuman Giri v. Neeraj Kumar Saddi, (Anil Kshetarpal, J.), 2025 SCC OnLine P&H 23131

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258321

- 48 -

Makhan Singh v. Punjab State Civil Supplies Corpn. Ltd., (Anil Kshetarpal, J.), 2025 SCC OnLine
P&H 23126

Malkeet Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2791
Mandeep Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23041
Mangal Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23020
Manish Kumar v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 23059
Manjit Kaur v. Harminder Singh, (Archana Puri, J.), 2025 SCC OnLine P&H 23115

Manjit v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23019
Manju Bala v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23086

Manju Rani v. Adarsh Vidya Mandir Education Society, (Sandeep Moudgil, J.), 2025 SCC OnLine
P&H 23029

Manoj Gupta v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23027
Manpreet Kaur v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23083
Manpreet Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2758

Manvi Vashisht v. Manoj Saini, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23103

Maruti Udyog Ltd. v. Jagdish, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2822

Maya v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23003

Mehar Singh v. Vinay Gupta, (Karamyjit Singh, J.), 2025 SCC OnLine P&H 23054

Misba v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23073

Mohd. Niyamat v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2766
Mohit v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2783

Mona v. State of UT, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23082

Monu v. State of Punjab, (Karamjit Singh, J.), 2025 SCC OnLine P&H 23091

Muda v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2796

Mukesh Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23063
Mukesh Sharma v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2808
Narendra Jeet Kaur v. State of Punjab, (Kirti Singh, J.), 2025 SCC OnLine P&H 23036
National Insurance Co. Ltd. v. Gurnam Kaur, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23116
National Insurance Co. Ltd. v. Pyari Kaur, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23117
Naubat Rai v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 22999
Nazar Singh v. State of Punjab, (Deepak Gupta, J.), 2025 SCC OnLine P&H 23000

Neeraj Devi v. Suresh Kumar, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 23118

Neha v. State of Haryana, (Karamjit Singh, J.), 2025 SCC OnLine P&H 23069

Neha v. State of Punjab, (Karamyjit Singh, J.), 2025 SCC OnLine P&H 23080

New India Assurance Co. Ltd. v. Shanti Devi, (Pankaj Jain, J.), 2025 SCC OnLine P&H 23094
Nirmal Singh v. Munish Grover, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2825
Nirmala Devi v. Joginder Singh, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23106
Nirmala v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23050

Om Parkash v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2762
Oriental Insurance Co. Ltd. v. Tejpal, (Pankaj Jain, J.), 2025 SCC OnLine P&H 23120

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258266

-49 -

Padam Saini v. Gopal Yadav, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23035

Padda Agro Industries v. Punjab Agro Foodgrains Corpn. Ltd., (Lapita Banerji, J.), 2025 SCC
OnLine P&H 22991

Palo v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23011

Pappu v. State of U.T., (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23088

Pargat Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2777

Parveen v. Roopa, (Vikas Bahl, J.), 2025 SCC OnLine P&H 22989

Pooja v. Rakesh Kumar, (Sudhir Singh and Sukhvinder Kaur, JJ.), 2025 SCC OnLine P&H 23096

Poonam Mehra v. Punjab Roadways Transport Corpn. Depot, (Deepak Gupta, J.), 2026 SCC
OnLine P&H 2820

Prabhjot Kaur v. State of Punjab, (Karamjit Singh, J.), 2025 SCC OnLine P&H 23092
Prbhjot Singh v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 2763
Preetiv. State of Haryana, (N.S. Shekhawat, J.), 2025 SCC OnLine P&H 23078

Prince Cheema v. State of Punjab, (Mahabir Singh Sindhu, J.), 2025 SCC OnLine P&H 23018
Pritam Kaur v. Harish Kumar, (Alka Sarin, J.), 2025 SCC OnLine P&H 23133

Priya v. State (UT of Chandigarh), (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2795
Pushpawati Mayor v. Avtar Singh, (Vikram Aggarwal, J.), 2025 SCC OnLine P&H 23125
Pushpinder Kumar v. State of U.T., (Sukhvinder Kaur, J.), 2026 SCC OnLine P&H 2793
Rachhpal Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23068
Raj Bala v. Banwari Lal, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23107

Raj Singh v. M.R. Trading Co., (Pankaj Jain, J.), 2025 SCC OnLine P&H 23132

Rajanpreet Singh v. National Investigation Agency, (Anoop Chitkara and Sukhvinder Kaur, JJ.),
2026 SCC OnLine P&H 2755

Rajender Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23024
Rajinder Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23013
Rajiv v. State of Haryana, (Deepak Gupta, J.), 2025 SCC OnLine P&H 23009

Rajjat v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2771

Rajni Rani v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23076

Rajvir Kaur v. Surjan Singh, (Anoop Chitkara and Sukhvinder Kaur, JJ.), 2026 SCC OnLine P&H
2828

Ram Kumar v. Ram Nath, (Alka Sarin, J.), 2026 SCC OnLine P&H 2830

Ramandeep Kaur v. State of Punjab, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23066
Ramesh v. Muzafar Khan, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2821

Rampal Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2780
Rampal v. State of Haryana, (N.S. Shekhawat, J.), 2025 SCC OnLine P&H 23074

Ranjeet Singh v. State of Punjab, (Manjari Nehru Kaul, J.), 2025 SCC OnLine P&H 23055
Ranju v. Upender Singh, (Alka Sarin, J.), 2026 SCC OnLine P&H 2826

Raseeda v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23090

Ravi Kumar v. Renu, (Sudhir Singh and Sukhvinder Kaur, JJ.), 2025 SCC OnLine P&H 23111
Ravi Kumar v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2768

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258341

-50 -

Ravinder v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23039

Ravneet Singh Sandhu v. State (UT of Chandigarh), (Sanjay Vashisth, J.), 2026 SCC OnLine P&H
2773

Resham Singh v. Financial Commr., (Harsh Bunger, J.), 2026 SCC OnLine P&H 2805

Rita v. State of Punjab, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 23067

Rohit v. Charu, (Sudhir Singh and Sukhvinder Kaur, JJ.), 2025 SCC OnLine P&H 23097
Roshan Lal v. Jai Singh, (Alka Sarin, J.), 2026 SCC OnLine P&H 2831

Roshani v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23084

Sahil v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2817

Salim Masih v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2778
Salman Shekh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2765

Sameer v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2761

Santosh Kumar v. Sheetla Prashad, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 22998
Sarabjit Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23006
Sarabjit Singh v. State of Punjab, (Sanjiv Berry, J.), 2025 SCC OnLine P&H 23015

Sarwan Singh v. Jagpal Singh, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23032

Sat Parkash Jhanji v. Varun Verma, (Suvir Sehgal, J.), 2025 SCC OnLine P&H 23119
Satinder Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2792
Satwinder Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23093
Satyavir Singh Badgujar v. State of Haryana, (Sandeep Moudgil, J.), 2025 SCC OnLine P&H 23004
Shakuntla v. State of Haryana, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 23062

Sheela v. Som Nath, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 23098

Shriram Transport Finance Co. Ltd. v. Ramesh Kumar, (Vikas Bahl, J.), 2026 SCC OnLine P&H
2753

Shyamlal v. Nisha, (Sudhir Singh and Sukhvinder Kaur, JJ.), 2025 SCC OnLine P&H 23101
Shyamo Devi v. Harbans Singh, (Sudeepti Sharma, J.), 2025 SCC OnLine P&H 23105
Simarjit Singh v. Manjit Kaur, (Nidhi Gupta, J.), 2025 SCC OnLine P&H 22992

Simran v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 23081

Simranjeet Kaur v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23057

Som Nath v. State of Punjab, (Gurvinder Singh Gill and Jasjit Singh Bedi, JJ.), 2025 SCC OnLine
P&H 22994

Sonia v. Emannuel, (Pankaj Jain, J.), 2025 SCC OnLine P&H 22990

Subhash Chand v. Lachhman Dass, (Vikram Aggarwal, J.), 2025 SCC OnLine P&H 23123
Sukhdev Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23012
Sukhdev Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2814

Sunil Aggarwal v. Hari Aggarwal, (Alka Sarin, J.), 2025 SCC OnLine P&H 23124

Sunil Kumar v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2797
Sunita v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2819

Surender Singh v. State of Haryana, (Deepak Gupta, J.), 2025 SCC OnLine P&H 23001
Suresh Chand v. State of Haryana, (Jasjit Singh Bedi, J.), 2025 SCC OnLine P&H 23047

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258197

-51 -

Surjit Singh v. Financial Commr., (Harsh Bunger, J.), 2026 SCC OnLine P&H 2806

Surjit Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2781

Taiwinder Singh v. State of Punjab, (Deepak Gupta, J.), 2025 SCC OnLine P&H 23046
Tamanna v. State of Punjab, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 23056

Tarsem Singh v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2759
Tejinder Singh v. State of Punjab, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 23034
United India Insurance Co. Ltd. v. Gopal Singh, (Pankaj Jain, J.), 2025 SCC OnLine P&H 23102
Usha Bai v. Union of India, (Pankaj Jain, J.), 2025 SCC OnLine P&H 23095

Veena Kumari v. State of Haryana, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026
SCC OnLine P&H 2816

Vijay Kumar v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2779
Vijender Tanwar v. Raghuraj Singh, (Alka Sarin, J.), 2026 SCC OnLine P&H 2754
Vishal Singla v. State of Haryana, (Mahabir Singh Sindhu, J.), 2025 SCC OnLine P&H 22997

Rajasthan High Court [36]
Ajay Kumar v. Municipal Board, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1747
Archana v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1753
Baldev v. Bank of Baroda, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1756
Bhajan Kaur v. Lakhveer Singh, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 1749
Bhanwar Lal Ved v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1755
C.P. Gurnani v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 1772
Chen Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 1774
Farug Chhipa v. Indusind Bank Ltd., (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1761

Gaurik Industrial Developers LLP v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine
Raj 1751

Ghanshyam Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 1776

Hari Narayan Sarswat v. State of Rajasthan, (Mahendar Kumar Goyal and Bhuwan Goyal, 1J.), 2026
SCC OnLine Raj 1741

Hitesh Soni v. Yogendra Singh, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 1745

Indra Meghwal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1748

Keshav Singh v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1764

Krishna College of Physical Education v. RBI, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1752

Lalaram Alias Lalchand v. State of Rajasthan, (Farjand Ali and Sandeep Shah, JJ.), 2026 SCC
OnLine Raj 1742

Lokesh Kumar v. Au Small Finance Bank, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1763
Mukesh Kumar v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 1775
Omprakash v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1765

Papudi v. Dakhudi, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1758

Pooja v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1759

Quicktripkart (P) Ltd. v. SBI, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1757

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258421

-52 -

Rahul Yadav v. Preeti Yadav, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1770

Rajeev Dutta v. State of Rajasthan, (Pramil Kumar Mathur, J.), 2026 SCC OnLine Raj 1773
Rajendra Singh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 1771
Rajesh Sharma v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1750

Sahil Kumar v. RBI, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1762

Sanskar Shikshan Sansthan v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1743
Shrvan Kumar v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1746

Sitaram Khatik v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1769
Sourabh Mehta v. Indian Overseas Bank, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1766
Suresh v. SBI, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1768

Tosif Chhipa v. Punjab National Bank, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1760
Ummeed Housing Finance (P) Ltd. v. Satpal, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1767
Varseng Kharadi v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 1754

Veesa Ram Meghwal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 1744

Sikkim High Court [3]
Bijay Chamling v. State of Sikkim, (Meenakshi Madan Rai, J.), 2026 SCC OnLine Sikk 7
SBIv. DM, Soreng, (Bhaskar Raj Pradhan, J.), 2026 SCC OnLine Sikk 9
Vikash v. Union of India, (A. Muhamed Mustaque, C.J.), 2026 SCC OnLine Sikk 8

Telangana High Court [4]

Kondapalli Uppalaiah v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1708

Mandagondi Dinesh Chandra v. State of Telangana, (Juvvadi Sridevi, J.), 2026 SCC OnLine TS
1709

Palle Krishna Reddy v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 1711
Varikuti Surya Tej v. State of Telangana, (Juvvadi Sridevi, J.), 2026 SCC OnLine TS 1710

Tripura High Court [6]
Amar Kanti Debbarma v. State of Tripura, (S. Datta Purkayastha, J.), 2026 SCC OnLine Tri 124
Basanta Dasgupta v. State of Tripura, (S. Datta Purkayastha, J.), 2026 SCC OnLine Tri 120

Chandrajoy Tripura v. State of Tripura, (Dr T. Amarnath Goud and S. Datta Purkayastha, JJ.), 2026
SCC OnLine Tri 121

Nandita Das v. Dibakar Debnath, (Biswajit Palit, J.), 2026 SCC OnLine Tri 122
Rupam Debbarma v. State of Tripura, (S. Datta Purkayastha, J.), 2026 SCC OnLine Tri 119

Samir Ranjan Barman v. Agartala Municipal Corpn., (M.S. Ramachandra Rao, C.J. and Biswajit
Palit, J.), 2026 SCC OnLine Tri 123

Uttaranchal High Court [15]
Archana Gusain v. State of Uttarakhand, (Manoej Kumar Tiwari, J.), 2026 SCC OnLine Utt 599

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273003

-53 -

Arvind Rawat v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 593

Arya Vidya Sabha Gurukul Kangri v. State of Uttarkahand, (Manoj Kumar Tiwari, J.), 2026 SCC
OnLine Utt 594

Beena Mandola v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 602

Bhagwati Trade Suppliers v. State Tax Officer, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay,
J.), 2026 SCC OnLine Utt 603

Bhajan Lal Shah v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 600

Bharat Cement Store v. Commr., (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026 SCC
OnLine Utt 605

Mohd. Avid v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026
SCC OnLine Utt 606

Purnanad Sharma v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 597

Rajveer Singh v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026
SCC OnLine Utt 607

Robin Salani v. Coop. Societies, Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt
595

Saini Trader v. State Tax Officer, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay, J.), 2026 SCC
OnLine Utt 604

Subhash Chander Mourya v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine
Utt 601

Surendra Kumar v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 598
Vijay Singh v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 596

Customs Excise and Service Tax Appellate Tribunal [13]

AGS Health (P) Ltd. v. Commissioner of GST & Central Excise, (Ajayan T.V., Member (Judicial)),
2026 SCC OnLine CESTAT 697

Amarnath Sharma v. Commissioner CGST, (P.V. Subba Rao, Member (Technical)), 2026 SCC
OnLine CESTAT 699

ARS Transport v. Commissioner of GST & Central Excise, (M. Ajit Kumar, Member (Technical) and
Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 696

CCE v. Nataraja Industries, (P.A. Augustian, Member (Judicial) and Pullela Nageswara Rao, Member
(Technical)), 2026 SCC OnLine CESTAT 690

Commissioner of CGST & C. Ex., Kolkata v. Cricket Assn. of Bengal, (Ashok Jindal, Member
(Judicial) and K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 700

ICM English Centre v. CST, (Dr D.M. Misra, Member (Judicial) and Bhagya Devi, Member
(Technical)), 2026 SCC OnLine CESTAT 701

Saarthee Shipping Co. v. Commr. of Customs, (Dr Ajaya Krishna Vishvesha, Member (Judicial) and
Satendra Vikram Singh, Member (Technical)), 2026 SCC OnLine CESTAT 691

Salasar Ispat (P) Ltd. v. Commissioner of CGST & Central Excise, Nashik, (Dr Suvendu Kumar Pati,
Member (Judicial)), 2026 SCC OnLine CESTAT 692

Sea Shipping Services v. Commissioner of C.E. & S.T., (Dr Ajaya Krishna Vishvesha, Member
(Judicial) and Satendra Vikram Singh, Member (Technical)), 2026 SCC OnLine CESTAT 693

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003272999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256926

-54 -

St. Patrick's Church Fr. C. Francis v. CST, (Dr D.M. Misra, Member (Judicial) and Bhayga Devi,
Member (Technical)), 2026 SCC OnLine CESTAT 695

Supercity Infratech (P) Ltd. v. Commissioner of Central Excise & CGST, (Binu Tamta, Member
(Judicial) and Hemambika R. Priya, Member (Technical)), 2026 SCC OnLine CESTAT 698

Sutherland Global Services (P) Ltd. v. Commissioner of GST & Central Excise, (M. Ajit Kumar,
Member (Technical) and Ajayan T.V, Member (Judicial)), 2026 SCC OnLine CESTAT 702

Topline Services Cochin Port Trust v. Commissioner of Central Excise, Customs & Service Tax, (Dr
D.M. Misra, Member (Judicial) and R. Bhagya Devi, Member (Technical)), 2026 SCC OnLine
CESTAT 694

Competition Commission of India [11]

Axis Bank Ltd., In re, (Ravneet Kaur, Chairperson, Sangeeta Verma and Bhagwant Singh Bishnoi,
Members), 2023 SCC OnLine CCI 33

CA Plume Investments & Bequest Inc., In re, (Ravneet Kaur, Chairperson, Anil Agarwal, Sweta
Kakkad and Deepak Anurag, Members), 2025 SCC OnLine CCI 113

Cummins Inc., In re, (Ravneet Kaur, Chairperson, Sangeeta Verma and Bhagwant Singh Bishnoi,
Members), 2023 SCC OnLine CCI 34

India Business Excellence Fund - IV, In re, (Ravneet Kaur, Chairperson, Sweta Kakkad and Deepak
Anurag, Members), 2024 SCC OnLine CCI 66

Massachusetts Mutual Life Insurance Co., In re, (Ravneet Kaur, Chairperson, Sangeeta Verma and
Bhagwant Singh Bishnoi, Members), 2023 SCC OnLine CCI 35

Matrix Pharma (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal and Sweta Kakkad,
Members), 2025 SCC OnLine CCI 112

NTPC Ltd., In re, (Ravneet Kaur, Chairperson, Sangeeta Verma and Bhagwant Singh Bishnoi,
Members), 2023 SCC OnLine CCI 37

PI Opportunities Fund - I & Pioneer Investment Fund, In re, (Ashok Kumar Gupta, Chairperson,
Sangeeta Verma and Bhagwant Singh Bishnoi, Members), 2022 SCC OnLine CCI 67

Platinum Jasmine A 2018 Trust, In re, (Sangeeta Verma and Bhagwant Singh Bishnoi, Members),
2023 SCC OnLine CCI 36

Showtyme v. Big Tree Entertainment (P) Ltd., (Ravneet Kaur, Chairperson, Anil Agrawal, Sweta
Kakkad and Deepak Anurag, Members), 2026 SCC OnLine CCI 9

Trian Partners AM Holdco, Ltd., In re, (Ashok Kumar Gupta, Chairperson, Sangeeta Verma and
Bhagwant Singh Bishnoi, Members), 2022 SCC OnLine CCI 68

National Company Law Tribunal [2]

Axis Bank Ltd. v. Krishna Ganga Spinning Mills (P) Ltd., (Kishore Vemulapalli, Member (Judicial)
and Umesh Kumar Shukla, Member (Technical)), 2026 SCC OnLine NCLT 903

Patnaik Steel International Ltd. v. Ssab Energy & Minerals Ltd., (Deep Chandra Joshi, Acting
President and Banwari Lal Meena, Member (Technical)), 2026 SCC OnLine NCLT 902

National Company Law Appellate Tribunal [5]

Amit Anant Wagh (Dr) v. Canara Bank, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2026 SCC OnLine NCLAT 261

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258093

-55 -

Rankini Power Generation Ltd. v. Bhuvan Madan, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 262

Sagar Business (P) Ltd. v. Gagan Bihari Bhuyan, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 260

Unoxpress Mobility (P) Ltd. v. Keshav Khaneja, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2026 SCC OnLine NCLAT 258

Venna Parvata Vardhani v. Birendra Kumar Agarwal, (Sharad Kumar Sharma, Member (Judicial)
and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 259

Central Rules [5]

Implementation of the United Nations Security Council Resolutions on Libya (Amendment) Order,
2026

Aluminium and Aluminium Alloy Products (Quality Control) Order, 2026
Post Office (Second Amendment) Regulations, 2026
Post Office (Second Amendment) Regulations, 2026
Post Office (Second Amendment) Regulations, 2026

Central Notifications [8]
Ministry of Finance [25/2026-Cust (NT)]

Ministry of Commerce and Industry [Aluminium and Aluminium Alloy Products (Quality Control)
Order, 2026 Noti. No. S.0. 1319(E)]

Ministry of Communications and Information Technology [Post Office (Second Amendment)
Regulations, 2026 Noti. No. S.0. 1329(E)]

Ministry of External Affairs [Implementation of the United Nations Security Council Resolutions on
Libya (Amendment) Order, 2026 Noti. No. S.0. 1305(E)]

Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules 2026 Noti. No. G.S.R. 182(E)]
Ministry of Finance [Coinage (Issue of Commemorative Coin) Rules, 2026 Noti. No. G.S.R. 183(E)]

Ministry of Finance [Securities Contracts (Regulation) Amendment Rules, 2026 Noti. No. G.S.R.
184(E)]

Ministry of Power [Electricity (Amendment) Rules, 2026 Noti. No. G.S.R. 186(E)]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003258445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003256943

-56 -

To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6 MHE

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

